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grant as early as possible so that tbe deve
lopmental work in rural areas may be 
accelerated. 

[Tran~/at;on] 

(xil) Need for Constitotion of Cbild 
Welfare councils in the country. 

SHRI!'vfA fl MADHURI SINGH (Pur
nea) : Mr. Deputy Speaker. Sir, we will have 
to pay attention to the childrenfo this coun
try forthe development of India andto make 
it self-reliant. As all of uc; know, hundreds of 
children of tender age die every }'ear because 
of illness, lack of tImely medical facIlities 
and because of improper upbringing in 
India. Central Child Welfare Council and 
St'lte Child Welfare Councils should be set 
up to advise C~ntral and State governments 
on Children. These councils should review 
child welfare services and make their re
commendations to concerned governments. 
Consultant<;. Doctors, Psychotherapists and 
other specialists should he appointed at 
child conc;ultation centers. Voluntary social 
workers of India should cooperate in the 
child welfar~ programmes. I request the 
Central government immedIately launch an 
effe~tive programme in this regard and It 
should be accorded top priority. Pregnant 
women, and children of low income farnilie§ 
should be given free medical aid under 
these child welfare councils. Keeping in view 
the increasing tendency of taking employ
ment ley young mothers, its necessity 
has increased. \Ve could strengthen the 
coming generation of the country only 
through this measure. 

[English] 

SHRI PRIYA RANJAN DAS MUNSHI 
(Howrah) : Mr. Deputy-Speaker, Sir •.....•• 

MR. DEPUTY·SPEAKER : No, please 
sit down. You can give that in writing. 
Whatever you are saying will not be recor
ded. 

··Not recorded. 

11.14 brl. 

·DEMANDS FOR EXCESS GRANTS 
(RAILWAYS), 1982·83 

AND 

·SUPP~EMENTARY DEMAND FOR 
GRANT (RAILWAYS) 198t·8S 

[English] 

MR. DEPUTY-SPEAKER: The House 
will now take up items No. 15 and 16 to
gether. The time allotted for this is one 
hour. 

Members who have given notice of cut 
motions may please move the same. 

SHRI G.M B-\NATWLLA. Slr, you have 
changed the procedure. Earlier, the Chair 
has been announcing that the Members, If 
tbey desire to move their cut motIOns. may 
send slips to the Table within 15 minutes. 
Now } ou are curtailing tbat iime of the 
Members. There has, therefore, been a 
sudden change in the procedure. Members 
are at a disadvanage. 

MR DEPUTY ·SPEAKER: If there are 
a Jarge number of Mernbc::r ... we do ltke tbat. 
If there are only a few Members. it is Dot 
the practice. 

SHRI G.M. BANATWALLA (Ponnani) : 
It is unfair to the Members to change the 
procedure. You cannot change it. 

MR. DEPUTY-SPEAKER 
usual practice. 

It is ,he 

SHRI G.M. BANATWALLA: It is not 
the usual practice. 

MR. DEPUTY-SPEAKER 
moved: 

Motions 

UThat tbe respective excess sums not 
exceeding tbe amounts shown in tbe 
tbird column of the Order Paper be 
granted to the President out of tbe 
Consolidated Fund of Indi3 to make 

- - -.--_ 

·Moved with the recommendation of the Presiden,. 
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good the excess on tbe respective 
grants during the year ended 31 st day 
of ~arch. 1983, in respect of tbe 
following demands entered in the 
second column tbereof : 

Demand Nos. 4. S, 6, la, 13 and 

IS .. ' 

UThat tbe respective supplementary 

sums not exceeding the amounts 
shown in the third column of the 
Order Paper be granted to the Presi
dent out of the Consolidated Fund 
of India to defray the charges that 
will come in course of payment dur
iD8 the year ending 3Jst day of 
March, 1985, in respect of the follow
ina demands entered in the second 
column thereof : 

Demand No. 16." 

D~mands lor EXC~$J Granu (Railway,). 1982-81 submitted. 10 the Vote of Lok Sabha 

No. of 
Demand 

Name of Demand 

4. Repairs and Maintenance of Permanent Way and 
Works 

5. 

6. 

to 

Repairs and Maintenance of Motive Power 

Repairs and Maintenance of Carriages and 
Wagons 

Operating Expenses-Fuel 

13. Provident Fund. Pension and other Retirement 
Benefits 

15. Dividend to General Revenues, Repayment of Joan 
taken from General Revenues and Amortization 
of Overcapitalization 

AmouDt of Demand sub
mitted to the Vote of the 

House 

Rs. 

2,92,26,650 

5,21,94,902 

1,41,17,922 

12,02,72,800 

22.S6,85.397 

20.90,33,732 

Supp/~mentary D~mand lor Grants (RaUwayj), 198.,.85 &ubmitled 10 the Vote of Lok 5abha 

No. of 
Demand 

Name of Demand 

16. Assets-Acquisition, 

Construction and Replacement Other Expenditure 

Amount of Demand for 
Orants submitted to tbe 

Vote of tbe House 

Rs. 

91,00,000 
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SHRI SAIFUDDIN CHOWDHURY 
(Katwa) : I beg to move : 

"That the Demand for a Supplemen
tary Grant of a sum not exceeding 
Rs.91,OO,ooo in respect of Assets-
Acquisition, Construction and Re
placement be reduced by Rs. l00!' 
[Need to double the Bandel-Katwa 
line of Eastern Railway]. (2) 

"That the Demand for a Supplemen
tary Grant of a sum not exceeding 
Rs. 91 ,00,000 in respect of Assets
Acquisition, Construction and Re
placement by reduced by Rs. 100." 

[Need to convert the Bardwan-Katwa 
line of Eastern Railway into broad 
gauge]. (3) 

SHRI AlIT KUMAR SAHA (Vishnu
pur) : I beg to move: 

"That the Demand for a Supple
mentary Grant of a sum not exceed-
ing Rs. 91,00,000 in respect of Assets
Acquisition. Construction and Re
placement be reduced by Rs.l00." 

[Need to convert BOR Railway into 
broad gauge]. (4) 

SHRI MALLAREDDY RAOUMA 
REDDY (Nalgonda) : Mr. Deputy-Speaker, 
Sir, I am not supporting the Demands for 
Grants of the Railway Budget. In Andhra 
Pradesh, after Independence, only one new 
railway line has been taken uP. tbat is the 
Nadikuda-Bibinagar Line. Government 
have not provided enough funds. The 
Janata Government were kind enough to 
provide sufficient amount. The line was 
completed only up to Nalgonda. After tbat 
the work has been held up for want of 
funds. The line from Nalgonda to Miriya
Jaguda was under construction. The Late 
Prime Minister bad promised in ber inau
gural address tbat the work will be comple
tcd before to end of Sixth Plan. But an 
overbridge has to be built on the Krishna 
river and the line bas to go up to Nadikuda. 
If Government provides sufficient amount. 
even today it will take nearly four years to 
complete the same. Whichever may be the 
Government at the State. I would request 
,be bOD. Railway Ministcr to provide 

sufficient amount at least rrom now on
ward8 for the completion of this work. They 
will reduce the distance from Madras to 
Hyderabad and which will help the back
ward district of Nalgonda. Hence, I 
request the hon. Minister and the Govern
ment to provide sufficient funds for the 
construcHon of the line immediately. 

MR. DEPUTY-SPEAKER: The time 
allotted is one hour. I request the han. 
members to be brief in their speeches. 

SHRI CHINTAMANJ PANIGRAHI 
(Bhubaneswar): We request you to kindly 
extend the time Sir. Many members want to 
speak. 

Han. Deputy-Speaker , Sir, I rise to sup
port tbe Demand for Supplementary Grants 
of the Railways presented to this House by 
the han. Minister. Sir. next to Defence, the 
Railways are the most disciplined and well
organised public sector in our country and 
a vast number of devoted workers of the 
Railway Board and tbe Ministry are aJl 
trying their best to shoulder the responsi
bilities that have been entrusted to them 
in assisting in the tempo of the growtb of 
our country under the various Plans. Sir. I 
am happy tbat tbe Railways have beeD 
placed in very able hands like our hone 
Ministers Shri Bansi Lalji and Sbri Scindiali. 
We hope that whatever difficulties and 
shortcomings are there, tbey would be 
looked into and the Railways would further 
improve in their functioning. 

Sir, in spite of the severe constraints on 
resources, the Railways by and large have 
developed a kind of system in which they 
bave been assisting the transport system of 
this country because this is the only trans
port system which has got a monopoly so 
far as transportation of goods traffic and 
passengers are concerned. 

In the first nine montb~ of 1983-84, the 
Railways have introduced about 97 
new trains. taken up Dew survey works, 
created new zones and divisions, 
laid new railway lines and also have 
undertaken various developmental works, 
rcmovin8 tbe bottlenecks in different sec
tions, for mcctina to a COI1aiD C1tcnt tbe 
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result of increasing transportation of freisht 
and passenger traffic. 

Under tbe leadership of our Prime 
Minister Rajiv Ji t as tbe new Government 
has begun well in all directions. I would like 
to submit for the cODsideration of the bOD. 
Minister some of tbe important. basic 
problems which the Railways arc facing 
during tbe last many years. 

To-day, if } ou look to tbe Demand~ for 
Grants placed before us, and if you analyze 
it you will find that there is a deficit of 
Rs. 378 crores. and there is a sbortfal1 of 
Rs. 100 crores in railway earnings, and a 
shortfall of eight million in railway freight 
baulage, which was expected in 1984-85. 

As you know, in 1984-85 tbe Planning 
Commission had initially projected the 
freight demand at 305 million tonnes. Then 
it was further reduced to 250 miIHon ton
nes. And then, the Railways finding the 
projections of tbe Planning Commission too 
optimistic - because it was not very realis
tic-further watered down the target i.e to 
move 245 million tonnes. You will find 
that to-day it has come down perbaps to 
230 million tonnes. 

Though it is one of the major sectors of 
our economy. Railways have almost shown 
a kind of zero growth over the past 8 or 9 
years. This problem has to be looked into. 
and we have to see why it has so happened. 
The quantity of revenue earning freight has 
craw'~d from 212 million tonnes in 1976-77 
to 229 million tonnes in 1983-84; and in 
1984-85, it will be about 235 million 
tonncs. 

The passenger traffic has also remained 
almost static. moving from 3505 million in 
1977-78 to about 3650 mi11ion in 1983-84. 
Similarly, if you Jook to the passenger kilo
metres also, it does not show a measure of 
improvement. The passenger-Kms. in 
1982-83 bad fallen from 226.787 million in 
1982-83, to an estimated 214,934 million in 
that year. In 1984-85 it is estimated to be 
221,964 miJlion. 

The 6th Plan target for electrification 
proaramme was 2800 Kms. ; but if you 
Jook to the achievement part of it, it has 
come down to only 1800 Kms. 

About track replacement plan now: it is 
very essential to replace the track. The 
target in the 6th Plan was to replace 14,000 
kms. ; but the achievement is about 9,000 
kms. If you look to the operational ratio 
of Indian Railways- I am not going into the 
different zones because time is very short
these ratios have shot up to nearly 94% on 

an average, from 88.3% in 1982-83. If you 
look a little more seriously to the problems 
that we are facing, you will find that in the 
Indian Railways, we are trying our best to 
see that it becomes a kind of self- reliant 
economy. Through the planning process we 
are trying to implement it. If you look to 
the import side of the Indian Railways. you 
will find that during all these years the 
position is like this : in 1970-71 we had 
imported Rs. 14 crores worth of materials 
and equipments ; in 1973-74 it wac; over 
Rs. 25 crores ; in 1975-76 it was Rs. 17 
crores ; in 1977-78 it was Rs. 18 crores ; in 
1978-79 it was Rs. 13 crores. 

In 1979-80, it had gone up more than 
Rs. 30 crores. One of the national objec
tive is to remove regional imbalances The 
Railways have to playa great part in acbiev
ina this objective. But if we analyse the 
total expenditure of the Railw~ys. we wm 
find that 45 per cent of the amount allocated 
for development work of the railway is 
mostly spent on the development of the 
trunk route like Calcutta-Madras-Bombay, 
Calcutta-Madras-Del,bi, Calcutta-Delhi; 
and this way. if we spend 45 per cent of the 
entire money allocated for development of 
the railway only on the trunk route, then 
how other areas wiIJ be developed 'I Every 
State Is clamouring for development, be
cause 4S per cent is being spent on the trunk 
route. The more you spend the more bot
tleneck will arise. If we have 3 lines, we 
want to have 4 lines and so on. Prof. 
Madhu Dandavate has said that the han. 
Minister is not beina encircled by the 
bureaucratic methode. I hope be is a mao 
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of the maslje~. Similarly, Mr. Madhavrao 
Scindia is also a man or the masses. Why 
should they not look into it and see that 
spending is al~o done in less developed 
areas. Why should they not have, after 
making so much investment, their own 
surplus so that they can meet their own 
expenses, so that whatever remains surplus 
should go to differc:nt States where they are 
lagging behind in development. 

At the beginning of the 6th Plan, the 
arrears of the track renewal stood at J 3,000 
km. Instead of lessening it bas turned out 
to be higher ; it is around 20,000 km. It is 
very unsafe to travel by Indian Railways 
because we have not been able to achive the 
track renewal target tbat we bad fixed be
cause of the conc:.traint on the resources, 
because we have over spent in other 
spheres. 

If you look at the capital at charge you 
will find that in 1950- 51 it was only Rs. 827 
crores. You have a look at it from plan to 
plan. As on 31 3 1983, it had stood at 
Rs. 7251.09 crores. Because of this the 
railways are being over-capitalized as tbe 
capital-at charge is Increasing. Unless we 
create our own surplus, they will go on in
creasing. It is being over-burdened. 
Secondly, tbe Railways wiIJ go on iccreas
ing borrowiog from the general revenue_ 
Today. the borrowmg perhaps stands at 
Rs. SOO crores ; it wa'l Rs. ] 00 crores when 
they started it. Therefore, tbe whole thing 
has to be reviewed seriously. 

Our ticketless travening is also increasing. 
In 1982, the number of persons wbo travel
led without tickets was 2.84 Idkhs ; now it 
has increased to 3.'17 lakhs. 

Many I housands of workers were retrench
ed in the Eastern Railway in West Bengal. 
The hone Minister and the hone Prime 
Minister intervened and they have been 
reinstated. Similarly. for Jakhpura-Daitari 
Rail Link. for the la~t 3 }ears. I have been 
bringing it to the notice of the Railway 
Board. About ~74 workers worked for 
three years. They had been retrenched. 
They are mostly tribals. homeless and very 
poor. When you are empJoyiDI thousands 

of retrenched workers in the Eastern 
Railway. I appeal to the hon. Minister 
that these 374 retrenched tribal people 
should be reinstated because we are baving 
new railway Hne and they can be absorbed 
there. The late Prime Minister, Mrs. 
Indira Gandhi hand declared that the Rail
way should be incJuded in the core sector. 
This declaration has not yet come. J again 
request the hone Minister to look into these 
things because railways need more resources 
because it is becoming an almost sick child. 
Many things depend upon the improvement 
of the railway. 

The Survey for Khurda Road Phulbani 
Bolangir broad gauge link was sanctioned 
in t983. But the progress of the work is 
very slow. It should be expedited and the 
Railway line should be constructed as it 
will serve three districts of the State having 
tribal population. 

Now. I draw your ~ttention to one point. 
In 1983 in tbis House a mention was made 
and I was grateful to the Railway Minister 
and to our late Prime Minister, regarding a 
survey to be made nf the Khurda Road
Phulbanj'Bolangir link because it was a com
pletely tribal area. The money for it was 
sanctioned in 1983, but tm toda} the work 
has not progressed. This survey should be 
completed and work sboulJ be undertaken 
quickly because this line connects six dis
tricts of the State of Orissa, mostly having 
tribal population. 

Sir. recently. the maintenance of tho 
Neelachal Express, which is a very presti· 
gious and super-fast train from the capital 
to Orissa, was shifted from Puri. Earlier it 
was based at Puri for its maintenance. By 
an order of thc Gcneral Manager. South
Eastern Railway. tbe maintenance of this 
prestigious train has been amalgamated witb 
the rake link base of Howrah-Puri link at 
Santara Gacbi. The Railway Minister 
knows the problems or Santara Gachi. The 
result is, the maintenAnce of this Neelachal 
Express has been neglected. No proper 
cleaninc is being done, lights are not re
paired properly. and the standard of main
tenance is deteriorating. I request tbat the 
status '1"0 should be restored at once. 
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With these words I once again thank the 
hon. Ministers for the interest they are tak
ing to improve the working of the Railways 
and I also request tbe hon. Minister one 
thing more. In Orissa, in Khurda Road 
Division nobody is looking to tbe amenities 
of passengers. 

The stoppage of Puri-Tirupati Express in 
stations between Khurda Road and Balugan 
was withdrawn to the great inconvenience of 
the travelling public. No other suitable 
passenger train bas been given in tbat place. 
We had requested the Railway ~Minister and 
other bigh officials to look into this. We 
had even requested that some new trains 
may be introduced. At present there is no 
train from 7 a.m. in tbe morning to 7 p.m. 
in the evening in tbis section and the pas
sengers are being put to a lot of inconve
nience. I request the Railway Minister to 
look into tbis and introduce a sbuttle bet
ween Cuttack and Herhampur and to have 
stoppage of 37 UP. and 38 ON. at Bhusand
pur Railway Station in Khurda Road 
Division. 

SHRI AJIT KUMAR SAHA (Visbnu
pur) : My time is very limited, but I want 
to make a few observations. My first point 
is, that in 1980 when this Government came 
to power they assured that all casuallabou
rers working in the Railways would be 
regularised. But still there are 2,20,,000 
casual labourers in the Railways who are 
not reguJarised. So, I request the Minister 
to take up this matter, because it is a serious 
problem and he should take more interest. 

Regarding some new railway lines, I want 
to mention about the construction of a rail 
link between Rani Ganj and Bankura via 
Mijhia. This proposal was initjated at a 
time when tbe Geological Surveyor J ndia 
brought out a report tbat huge re5e"es of 
coal were t bere in the back ward areas of 
West Bengal State. And. already a traffic
cum-engineering survey was done by tbc 
Soutb Eastern Railway and for this the State 
Governmcnt have paid tbe money. This 
report was in favour of the construction of 
this new railway link because" not only wilJ 
it be a remunerative line, but it will also be 

1984-85 

profit able because coal can be shifted from 
there to the Kolaghat Thermal Project and 
some southern parts of India also. 

There are some metre gauge and narrow 
gauge lines which need to be converted into 
broad gauge lines. There are also some 
narrow gauge and metre gauae Jines which 
are still not nationalised. In this connec
tion, I would like to say that in West 
Benga), in my district there is a line, the 
B.D R. Railway line that is" the Bankura
Damodar Railway line. 

This line bas not been nationalised. I 
request the Minister to nalionaJise tbis line 
and convert it into broad gauge. This line 
can be extended upto Burdwan. If tbis is 
done, the people of tbis area will be greatly 
benefited. 

About 20,000 kms. of track is in a very 
bad condition. And because of this, frequent 
accidents take place and the trains run late. 
I would request th~ Minister to look into 
tbis matter and do something like replacing 
of the age-old track. on an urgent basis. 

Our former Railway Minister, Mr. Ghani 
Khan Chaudhuri, laid the foundation stone 
of Tamtuk-Digha railway line as an election 
propaganda just before the eJections. But 
the fact is that the Planning Commission 
has not yet approved of this railway line. I 
request the Railway Minister to take up this 
railway line early. 

Our comrade, late Jyotirmoy Bosu, 
fought throughout bis life for a railway line 
(rom Budge Budge to Namkhana. But that 
has not yet been considered. This proposal 
for a railway line is in the backward area of 
Sunderbans. In February, 1982 the then 
Planning Minister assured us that this would 
be done. But up till now the Plannmg Com
miss;on bas not approved of this line. 
Rather they have dropped the project. This 
is v~ry unfortunate. I would request the 
Minister to take up the proposal of tbis 
railway line. 

Tbere is another railway line in a very 
~ackward district of Purulia i.e. PuruJia
KotsiUa railwa)' line. The estimated cost of 
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this project is Rs. 6 crores. Shri Kedar 
Pandey, the then Railway Minister, assured 
us on the Floor of the House that this would 
be considered within six months. But still 
the Planning Commission has Dot done 
anything in the matter. I would request 
the Minister to take up this railway Jine on 
an urgent basis. 

Modernisation of Bandel-Katwa section 
of the Eastern Railway may be taken up on 
a priority basis. A large number of people 
commute from this area to Calcutta. But 
the number of trains funning in this area, is 
very less. I would request the Minister to 
increase the number of trains in this area so 
that the commuters can get a great 
relief. 

In 1972, Mrs. Indira Gandhi, our late 
Prime Mini~ter, laid the foundation stone of 
Howrah-Amta Railway Line. Already 
severa) years have passed. But only 8 to JO 
kms of railway line has been constructed. 
I would request the Minister to complete 
this railway line on a priority basis. I 
would also rt quest him to provide some 
more money in the coming Budget. 

The former Railway Minister introduced 
a train in our area called Neelanchal Ex
press. But, Sir the section between Midna
pore and Adra, which is only a few 
kilometres, has not been electrified. For 
the Mail or Express trains, the platforms 
are also not properly constructed. So, I 
reque'it the hon. Minister to look into this 
matter also and do the needful. 

[Trallslarion] 

SHRI BALKAVI BAIRAGI (Mandsaur': 
Mr. Deputy-Speaker, Sir, I support the de
mands submitted in tbe supplementary bud
get of tbe Railways. We are enthusiastically 
seeing for the first time after independence 
that we have got a result· oriented Prime 
Minjster and similarly, Ministers in the 
Railway Department. whether they are 
Bansilalji or Madhava Rao Ji. arc result
oriented. Wherever work has been assigned 
to them they have shown good results. The 
demand submitted by such Ministers should 
be passed and supported in the House. 
While supportins the demands. I want to 

draw tbe attention of Railway Mini~try to 
a very important matter. Attention 
should be paid to provide more facilities to 
the passengers in the trains. The new 
Ministry is no doubt pa}ing attention, but 
it should be intensified. But I shall invite 
the attention of Railway Ministry to an 
important matter, I.e., safety. 

When we trave] by trains, we come across 
two types of protection forces there-one is 
G.R.P. and the other is R.P.F. We feel that 
the policemen are travelJing in trains with 
arms and in uniform but life of the common 
man is not safe. Several times troubles 
occur. When we go into its roots, we find 
that tbe division of work between G.R.P. 
and R.P.F. is not proper. R.P.F. personnel 
have no powers The only distinction bet
ween them and u-; is that of uniform and 
arms. If any person has got a licensed gun 
he can also behave like an R P F. personnel 
and there is no dIstinction between R.P.F. 
per~onnel and a citizen. My fir ... t submis
sion i~ that as the R.P.F. personnel have no 
powers, tbe crimes are committed under 
their very nose and they rema!n helpless 
spectators. So powers should be given to 
them. 

The second force is J.R.P. ~hich belongs 
to State Govt. and the expenditure thereon 
is also met by the State Governmeots. The 
statutory power~ enjoyed by G.R.P. are not 
available to R.P.F. This anomaly should be 
removed. I want to draw the attention of 
Railway ministry to this fact that if there is 
need to amend the Constitut ion for this pur
pose we should amend it. G R.P. function 
under State Government and It P.F. func
tion under Central Government. If this 
anomaly is not removed, crimes will i!0 on 
increasing day by day and people will accuse 
those who have no powers and those who 
have powers may not be able to exercise 
them. This is my suggestion. 

It is my submission to both the Ministers 
tbat the practice of chain pulling is increas
ins day by day in our country. The passen
gers pull the chain but it is the Railway 
department which is blamed. In fact there is 
co fault on the part of the Railwa) Depart
ment because the Railway personnel do nol 
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puB the chain. You should make some 
arrangements in this regard. Responsibility 
lies with us also who have been eJected to 
this House. This practke is increasing in 
our country. The people pull the chain and 
stop even the ~uper fac:t trains wherever tbey 
like and our staff remain helpless. The peo
ple waiting at the next station blame the 
Government for it. I think there is no fault 
of the Government in this matter. 

I am happy tbat tbe government has 
started a monitoring system in the room of 
Madhava Rao Ji and from the chart instal
led there we can know the reasons of late 
running or suspension of trains. 

This monitoring is a good beginning but, 
we have great expectations from Bansi Lal 
Ji. When Bansilal J i touched the soj) of 
Haryana, he brought about a metamorpho
sis which brought him glory. 

Government should review the policy of 
funning trains twice or thrice a week 
and. nstead should fun daily trains because 
the number of passengers has increased and 
it has become our habit to travel by train 
instead of by bus even for a distance of 

20-25 kms. I know the panacity of coaches 
may come in the way but if it is decided 
as a matter of principle, it can be done. No 
train has been introduced between Ajmer 
and Khandwa after independence. Meenakshi 
runs twice a week. We keep on waiting for 
Meenak~hi for the rest of the week. I want 
that it shoilld run regularly I want to make 
two more requests. Previously, we got reser
vation in the First clas~ upto Delhi in the 
train which started from Khandwa. Coach 
was also available which was connected with 
Chetak Express at Chittor. The government 
have taken some strange Fteps during these 
3 or 4 years. Now we do not get accommoda
tion in Cbetak Express from Neemuch. I 
want that the first class bogie which used 
to be attached previously should be con-

tinued so that a passenger who starts his 
joufney from Khandwa t may reach his 
destination. 

Mr. Deputy-Speaker t Sir we traveloD metle 
gauge line. We want the protection of the 
government. On tbe one hand the speed is 
less and on the other hand our gauge is 
metre gauge. If no protection is provided, 
we will be placed in a difficially position. 
On the one band our people have reached 
moon. Rohini is orbiting round the eartb. 
Rakesh Sharma is talking from tbe space. 
On the other band, it takes bours to travel 
a distance of J 0 or 12 kms. by a metre gauge 
line. I request that some fast trains should 
be introduced on this gauge. 

I want to give you an example of broad 
gauge. Previously the Deluxe train from 
Bombay to Delbi used to stop at 
Sbyamgarh, but how it does not stop there. 
Mr. Deputy-Speaker, Sir, this is the only ins
tance in the country where a train has no 
stoppage at a city with a popu1ation of 40 
lakhs. It starts from Kota and the next balt 
is Nagda. The city with the populat,on of 
40 Lakhs is ignored. At least we should not 
be so neglected as not have a glimpse of 
a train. I do promise that you will get 
passengers there. This train should stop at 
Sbyamgarh also. 

--I want to say one more important tbing 
to Han. Bansi Lal ji. Bansi Lalji is a farmer 
and he is fl1lly aware of the problems of the 
farmers. It is hoped that he will certainly 
solve this problem, otherwise this Govt. or 
the Railway Deptt. will earn a bad Dame in 
our constituency. You have constructed 
Railway level crossings where Chains 
are provided, within the result that 
our fields remain on one ~jde and our 
bullocks, houses and threshing places 
on the other side. If we want to cross 
over to the other side we have to look for 
your man for about 6-7 hours. If your man 
rcaches by chance in sober mood in the 
evening then it is all right. otherwise he is 
usuaUy not available throughout the niaht. 
We are farmers. In case your man takes 
one peg or so in the evening he becomes a 
lord. Our field, are on the one side and 
tbe crops on the otber ; our threshing 
place is on the one side and the farmers 
live on tbe other side. 

I want to mention three or four names. 
One is Bottleganj. aDd there is a statiOn 
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Sindhpan. Seventy five percent of our 
population and tbeir crops is on the one 
side and your guards do not allow us to 
come. Scme is the problem of Nayagaon 
Neemucb. Tbe same problem is there in 
Bhaisana near Jawara also. Han. 
Chaudhary Saheb, through you I would 
request the State Minister, Scindia Sabeb, 
to visit our place for a day. In the last 
four or five years a crossing has been 
converted into a station. But there 
are fifty to sixty such villages. They 
is the Kacbnara Station on metre 
gauge. People of about sixty villages 
around tbat StaliOn bave been deprived of 
the facilities of boarding the train. There
fore, kindly reopen tbe KacbDsra Station 
and tbe crossing Station may please again 
be converted into crossing. PJease oblige 
tbe people of Kacbnara again 50 tbat tbey 
may be provided the faCilities of boarding 
the train from there. 

Loco shed of Neemuch is being sbifted 
sO[l)(.v.hc c el~e. This is cruelty on your 
part. Neerr uch is viable in e\'ery respect. 
Therefore rlease do rot sh.ft tbat Loco
shed. 

I will ta k.; one minute more. 1 am tbank
ful to you for staruDg "olk on KOla-Nee
much broad-sauge hne. I am thankful and 
grateful to the government and specially to 
Iodiraji that they have accepted our 
demand of broad gauge line from Kola to 
Neemuch. Work on broad gauge hne bas 
been started from Ko~a. I want to request 
Chaudhary Sabeb and SClndla Sabeb tbat 
this work may also be started from 
Neemuch so that the people of both sIdes 
may get equal OpportUDlty of employment. 
Work may be slarted from thIS side also so 
that it could be expedited. 

One more tblDg. You have extended the 
'Pink City Expr~ss' upto Chittor. If the 
same is extended upto Ratlam, timings will 
not be affected. but number of passengers 
would increase and Ratlam will be connec
ted with Delhi b) broad gauge and metre 
gauge Jines. We could then reach Delhi 
from eitber route ",ithin 14 bourse 

My second dream-which may be the 
dream of my area also-is that it may be 
a<:ccptcd as a matter of policy tbat 

every metre gauge section between Ajmer 
and Khandwa will be converted into broad 
gauge line. If you do not accept this pro· 
posa) then for how long shall we wait for 
the next Government. We have been told 
that this Government is result·oriented. But 
if you do not start the work tben bow will 
you achieve the results? 

1 hope tbat you will consider our request. 
With these words I am thankful to you for 
giving me time to speak and I hope that 
the Railway Department will consIder our 
suggeJtions. 

Thank you very much. 

lEngli.sh1 

MR. DEPUTY-SPEAKER Now, we 
adjourl.l for Lunch. We will meet at 2.00 
p.m. 

13.02 hrs. 

The Lok Sabha adjourned for Lunch till 
fourteen of the clock. 

The Lok Sabha re-QSSf> mbled af,er Lunch 
at Fourteen of th~ clock. 

[MR. DEPUTY-SPEAKER in lhe Chair] 

DEMANDS FOR EXCESS GRANTS 
(RAILWAYS) 1982·83 

AND 
SUPPLEMENTARY DEMAND FOR 
GRANT (RAIL WA YS) 1984-8S-COllld. 

[English] 

MR. DEPUTY-SPEAKER We conti-
nue with the Discussion and "otmg on the 
Demands for Excess Grants (Railways) and 
the Supp'l!mentary Demand, for Grant 
(Railways). 

The time allotted is only I hour. We have 
already taken 4S minutes. Therefore. I 
would request the members who are speak
ing to be brief and try to finish within 5 
minutes each. The time left is only about 
half an bour. 

SHR} AMAR ROYPRADHAN (Coach 
Behar). Sir. I would request you to extend 
the time on this. All members. whether on 
tbis si de or on that side of the House, arc 
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very much interested to say something 
about their constituencies. 

MR. DEPUTY-SPEAKER Time allot-

ted is 1 hour. We have already taken 45 
minutes. \\-'e can have half an hour more. 
Already, the time is extended by 15 minutes. 

Shri S. Thangaraju. 

(Tranol/at;on] 

·SHRI S. THANGARAJU (Peramba
lur) : Hon. Mr. Deputy-Speaker, Sir, I am 
grateful to you for giving me this opportu
nity to say a few words in Tamil on the 
Supplementary Demands for Grants of the 
Railways on behalf of my party, the AI) 
India Anna D.M.K. 

At the outset I would say that Railway 
development is the essential prerequi~ite for 
economic growth. It cannot be controverted 
that Railway growth has not· been on an 
even ked throughout the country. There is 
patent imbalance from region to region. In 
some areas it is all Broadgauge track and 
in some areas it is all Metregauge track. For 
instance, in Tamil Nadu area of Southern 
Railways, the extent of broadgauge track is 
just 20% and the remaining track is all 
broadgauge. Even after 37 years of indepen
dence, Tamilnadu has got just broadgauge 
track to the extent of 20% only. Naturally 
the industrial development of the State is 
being jeopardised. There is inordinate delay 
in tbe transhipment of goods from metre
aauge, to broadgauge besides heavy Josses in 
such transhipment. This impedes rapid 
industrial growth. 

In 1981 the Railway Ministry approved 
the Karur·DindiguJ-Tut:col in-Tirunelveli 
BG line. The then proposed investment was 
Rs. 40 ~ror~s. Dunng the past 4 years a 
paltry sum of Rs. 15 crores bas been spent 
on this project. This goes to prove tbat the 
Railway development in Tamilnadu is not 
being looked after effectively. This project 
is being implemented at snail's pace. If the 
Central Government is keen to open up the 
backward areas of Tamil Nadu for indus
trial development, then this very important 

Railway project should be implemented 
expeditiously. For that purpose it is impera
tive that more money should be allotted for 
this scheme. I appeal to the hon. Railway 
Minister that this Karur-Dindigul BG pro
ject was the only big proje. t that had been 
proposed to be taken in Tamil Nadu after 
independence. It must be implemented so 
that the dream of 5 crores of Tamils is 
translated into action. 

I would like to point out that the rolling 
stock like coaches, wagons and engines on 
the metregauge have all become outdated 
and they require replacement and renewal. 
There seems to be no definite programme 
for the replacement and renewal of these 
assets or the metre gauge. I suggest that 
that scheme should be drawn up imme
diately and implemented forthwith. 

Similarly, the coal requirement of metre
gauge track is not being met on time, with 
the consequence that very frequently tbe 
trains are cance)Jed off and on. This causes 
great inconvenience to the travelling public. 
I want to suggest that the coal ~upply of 
metrcgauge track should be ensured effec
tively. 

In many Stations in Tamil Nadu there is 
no drinking water facility. I request the 
hone Minister of Railways to look into this 
and see that this basic requirement of com
muters is met without further delay. 

Chamarajanagar and Satyamangalam 
Railway line survey wa4) conducted by tbe 
British regime. This only shows that even 
in those days tbe traffic needs of this area 
was realised by the Britisb Government. 
Now it is all the more necessary that 
Chamarajanagar· Satya mangalam Railway 
line project must be taken up for implemen
tatioD. This will give fillip for the backward 
areas in this part of Tamil Nadu and also 
the backward areas in Karnataka State. 

My constituency, Perambalur, is primi
tively backward. The poor people are suffer
ing for want of train facility. I 

·The Speech was oriainaJJy delivered in Tamil. 
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demand that Kumbakonam should be linked 
with Athoor by train via Jeyankondan, 
Ariyalur, Perambalur and Thuraiyur. This 
will uplift the poor people of this area. I 
would take this opportunity to demand that 
the train running between Needamangalam 
and Mannargudi has been canceHed. In 
order to belp the downtrodden people of 
this area, this train should be restored 

orthwith. 

With these words I conclude my speech. 

[EnglISh] 

PROF. N.G. RANGA (Guntur)! Mr. 
Deputy-Speaker. Sir, Jet me congratulate 
you for having been chosen for this high 
office. 

I wish to congratulate tbe hone Minister of 
Railways also. He is a very dynamic man. 
He has been a very Joyal Member of this 
Parliament for the last seven or eight years 
although for some extraneous reasons he 
was not regarded as well as be should have 
been during all that period for all the dyna· 
mic work that he has put in. 

There is a case in point between tbe 
Ministry and the Railway Board which I 
would like to put forward before the hone 
Minister of Railways. 

Originally, Krishna Express was the train 
which was running between Hyderabad and 
Guntur. Later on~ a decision was taken to 
extend the route of this Krishna Express up 
to Tirupati. I immediately made a represcn· 
tat ion to the then han. Minister of Railways, 
Shri Ghani Khan Choudhary, who was also 
a very strong and effective Minister like the 
present hone Minister, that the Krishna 
Express should stop at Guntur even thougb 
its route is extended up to Tirupati and he 
assured me in writing that the Krishna 
Express would make it a point to stop at 
Guntur even though it would be running 
right up to Tirupati. This decision was 
supported by the Railway Board. But, 
unfortunately, somehow or the other, this 
decision is not implemented. 

Consequently, during the recent elections 
I had to racc a very ombarrassing situation 

in my Constituency wben the lawyen, 
doctors. kisans and everybody started tbrow
ing a cbarge against me for having failed to 
retain the privilege which they had been 
enjoying even since this Krishna Express 
was started. 

Was I to expose the ineffectiveness of the 
Railway Minister vis-a- vis the RaHway 
Board during the election 1 So, I had to 
take all the blame on my own head. Now:J 
I hope. tbe present Railway Mfnister 'Would 
be able to see to it that the Railway Board 
behave more 10yaIJy than it has done. I have 
given this case in point. 

Secondly, Government has promised to 
construct a railway line from Bibinagdr to 
Nadikude. It has been taken right upto 
Minyalaguda. It has taken more than 10 
years. It is high lime that they completed the 
construction of this railway. There is need 
also to convert the metre gauge into broad 
gauge between Guotur and Guntakkal. This 
also has been awaltmg completion for a very 
long time. It is high time that Government 
took it up. 

Passenger trains are being neglected ever 
since express trains have been instituted. In 
every detail passenger trains are a scandal 
today-seating, lavatory, drinking water 
facility and what not. Special atlenlion bas 
got to be paid to this matter. 

Then 7 there is a very small matter. There 
are two pathways across the rallway in an 
importanf pJace in my constituency, Pbiran
gipuram. Onl)' one gateman has been 
sanctioned for both of them, with the result 
that one or the other is always without any 
gateman at all. Only one man has been 
sanctioned. and what he does is he closes 
one pathway to prevent agricultural trans
port from going across the railway line. This 
is a very small matter; yet. it causes a lot of 
trouble to the peopJe, to the agriculturists 
especially, of Phirangipuram. I would 'ike 
my bon. friend either to give up the one mao 
who is there or sanction two people; one or 
the other, at least let him keep the pathway 
open aod Dot close just because there is no 

man to serve it. 
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Government bas promised to construct a 
railway hne between Nizampatnam and 
Nidubroin in order to fc:lcllitate transport of 
fish WblCh is bl!lOg caugbt tnere from the 
Bay of Bo!ogal anJ traQsported right upto 
Calcutta. fhe construction of this line will 
have to be taKen up, and I hope that 
Government would not forget It when tbey 
prepare their eSllmat~s for the next Railway 
Budget. 

SHRI Y.S. KRISHNA IYER (Bangalore 
South) : Respected Deputy-Speaker, SIC. 
this IS my malden speech in this august 
House, tbe highest forum of our land. On 
behalf of the four crore people of 
Karnataka, I convey my greetings to you, 
Sir, and through you to tbe bon. Members 
of this House. 

I know that the time at my disposal is 
very short. Therefore, I am not going to 
speak in detail about the railway adminis· 
tratlon. I would confine myself only to some 
important problems pertaining to the State 
of Karnataka. There is a feeling in the 
minds of our people that we are being let 
down by tbe Railwa.y M.nistry. 1 hope, it 
will not be so, because, we have a dynamic 
RaillNay MIDisler and also a dynamiC 
Minister of State. 1 would lik.e to point out 
tbe problems. 

Sir, you com~ from Tamil Nadu. our 
neighbouring S.att:. rh~re IS a scbeme for 
electrification of Madras Central·Bansalore, 
wbich was sanctioned long back. Now It has 
been completed upto Jolarpet. From 
Jolarpet to BangaJore City, the Planning 
Commission. I understand, has approved a 
scheme for Rs. :l.4 crOles. I also understand 
rehably that that scheme is being scuttled. 
This bas created a lot of apprehension and 
fear in the minds of the people of both tbe 
States. 

This is very essential. As you know. 
Banaa10re City and Madras arc the two 
nerve centres of all economic activity in the 
south aDd it is. therefore, very essential. So 
I want a catcgorical assurance from the 
Railway Minister that it will Dot be scuttled 
and it will be taken up during lhe current 
year itself. I also remember that a token 
araDt baa also been provided for thiI. 

Another project which is going at snail's 
speed is tbe broad·gauge conversion of the 
metre ~auge line between Bangalore and 
Mysore. That was taken up 8 )ears ago and 
when the foundation stone was laid, we 
were assured by the then Railway Minister 
that tbe project will be completed in 4 years 
time. Now it is already 8 years and we do 
not see any hopes of its being speeded up in 
the near future. At tbis rate it will take 
many more years. So I want an assurance 
from the Railway Minister. I am pointing 
out tbis because the Railway budget is 2eing 
finalised an.:) also the Seventh Plan is being 
finalised and it is necessary that adequate 
funds are provided for this. 

Another point to which I would like to 
draw the attention of the Railway Ministry 
is that 8angalore City. as you are aware, IS 

becoming another Calcutta. Bangalore. no 
doubt, is a beautiful city and I represent 
that city in this House. The popUlation of 
Bangdlore is growing at such a pace that 
no other city in the South East Asia is 
growiDg as fast as Ba ng 110re IS growing .... 

PROF. N.G. RANGA: Delhi is bad 
enough. 

SHRI V. S. KRISHNA IYER: I have 
seen the census figures. I speak with autho
rity. The growth of Bangalore is 76~~ in the 
last decade. At this rate we envisage a popu
lation of 70 lakhs by 2000 A D. Therefore, 
the transport problem is very terrific. I 
heard our CaJcut1a friends yesterday. So I 
got alarmed. As it is, it is impossible to 
provide any kind of road transport there. So 
the Government of Karnataka approached 
the Metropolitan Transport Project, Madras 
which is a unit of the Railway Board to 
undertake a survey for the provision of a 
Mass Rapjd Transit System along with the 
Suburban Surface Railway and electrifica
tion of a few existing lines for Bangalorc. { 
am very happy to inform you that it has 
already submitted a report and tbey have 
recommcnded a ring road for Bangalore 
city, a surface-cum·underground railway !lod 
electrification of the railways-which wjJl 
ease the transport system of Bangalore. 
This is very necessary. As it is, it is impossi
ble aod the roads are full of traffic at aU 
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hours. So this project costing Rs. 650 crores 
should be taken up. Tbe Government of 
Karnataka has already approached the 
Planning Commission and the Railway 
Ministry for taking up this scheme in tbe 
Seventh Plan. I would strongly urge this in 
tbe interests of the City of Bangalore. This 
is one of the metropolitan citiec;-the fifth 
largest metropolitan city in our country and 
the Government should take up this project 
of Rs. 650 crores. The recommendation is 
that it may be spread over 25 years- every 
year spending Rs. 25 crores. Bangalore is as 
important as Calcutta and I understand 
Madras also has a similar scheme. This is 
very necessary for these metropolitan cities. 
Tbey should be provided metro railways Just 
hke Calcutta. 

Karnataka State had given four Railway 
Ministers so far to the Central Government. 
Three of them are no more. Only one person 
is alive. We also had Mr Dandavate as 
Railway Minister wbo has done something 
for our State. Particularly he sanctioned the 
Ax.le Plant. So also Mr Jaffer Shaner. He 
has also done something for tbe State. StiH 
after attalDment of Independence the addi
tion of new raIlway hoes has been very very 
meagre. Two hnes are added-Bangalore
Salem line which is mo~t unpopular and 
uneconomical. Another hne B:lngalore
Hassan IS being used only for b months. So 
it is very necessdry that new lines are laid 
particularly in the backward areas of tbe 
State hke a line between Gulbarga and 
Bidar and another one from Kattur to 
Hacihar. Our friend from Tamil Nadu 
mentioned about Chamarajaoagar-Satya
mangalam line. I support bim. These addi
tional lines are very necessary. I urge upon 
tbe Railway Minister to take up these 
lines. 

With these few words, before you ring the 
belJ, I conclude. Thank you. 

SHRI G.L. DOGRA (Udhampur) : Sir. 
I take this opportunity to congratulate both 
Railway Ministers, the Cabinet Minister 
and the Minister of State. I would also uti
lise this opportunity to bring certain prob
lems to their notice. The greatest and the 
foremo.t problem which our State is facj~ 

/OT Grant (Rallwoys), 
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is the construction of railway line from 
Jammu to Udhampur. This railwa} line is 
intended to be taken to the Kashmir Valley. 
But the point is this. Unle&s it is completed 
upto Udhampur, furtber extension is not at 
all possible. So far we find that the progress 
on this project has been very slow. I must 
say that probably adequate finance bas not 
been provided for. Now a new Budget has 
to be framed. As such I request the Railway 
Minister and his colleague to see that ade
quate funds are provided for this purpose. 
Inadequate provision of the budget means 
dead investment of capital for some time at 
least. I f you are sanctioning some money 
which is not at all adequate tben you canuot 
complete the project within a reasonable 
time and this will have effect on the finances 
of the Railways as well as the general finan
ces of the whole country. My request to tbe 
RaHway Minister is that he should perso
nally examine it and see that tbis line is 
completed as early as possible. I assure him 
that it is not only vital from the Defence 
point of VIew, but it will be a paying propo
SitIon. It will give tbem adequate returns 
which are much more than the rate of 
interest on their investments made. It is a 
fully paying proposition. I don't know why 
it was neglected so far. I fail to understand 
why tb~ Planning Commission should not 
have looked into this aspect of the matter. 
This is a double-edged project. I would say, 
because it is vital for Defence and at the 
same time it gives adeq uate returns. 

As far as the maintenance of the Railways 
is concerned I wish to say something. 

Sir, I was a Member of the Public 
Accounts Committee. The then Chairman 
told us that the Indian Railways are the 
only Railways in the world which are giving 
profits. There is no other Railway in the 
world which is gh·ing profit. It made us 
think as to why it is so, why in spite of 
technological progress and advance and 
development, the other countries are not 
making profit but we are doing so. We 
found that it was due to cutting down of 
the expenditure on maintenance. This 
maintenance aspect of the Railways has 
been neglected for the last so many years. I 
would like the boo. Minister to s= that 
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Railways should not try to make profit at 
the cost of maintenance. I think personally 
that nobedy should be allowed to make 
money at the cost of the maintenance. It 
atIects rolling stock as well as the safety of 
passengers. 

I wish to point out that maintenance of 
locomotives in the work~hop is not proper 
and tbe work is very slow These workshops 
are not working as efficiently as tbey should. 
They should work efficiently and they should 
do good work. I think sufficient attention 
must be given to this aspect of the matter. 

Then I come to the question of discipline 
and punctuality. These two things are inter
related. There are very few trains which are 
punctual ; they do not stick to time sche
dule. The Jhelum Express is one of the 
trains notorious for being late quire often 
sometimes by 12 hours and even sometimes 
by 24 bours. This has got to be looked into. 
Punctuality ~ hould be maintained at all 
costs. Otherwise, a lot of manpower will be 
wasted. 

There is another point which I would like 
to pJace before tbe bon. Minister for his 
consideratiOn. Sir, doubling of railway track 
between Sonepat and Arnbala as well as 
Jullundur and Jammu is very necessary. If 
this IS dODe, the traffic burden on raiJway 
track would be greatly eased. If there is a 
single-line track, it is very difficult to main
tain it properly and there will be a lot of 
disruptions In the rUDning of the trams. 
Maintenance of track as well as rolling-stock 
would also suffer because of single-track 
traffic. Therefore, I would suggest that the 
railway track between these two points, that 
is, between Jammu and JulJundur as well as 
Sonepet and Ambala should be doubled. 

I would liko to draw tbe attention of the 

bon. Minister to the inadequate numbco;r of 
staff at tbe Jammu Railway Station. Sir, 
there is a shortage of statI and sufficient 
Dumber of staff is not posted at the station 
to cater to the needs of tbe passengers. 
People from all over India are aoinl to 
Vaishnodevi and because of the shortsae of 
staff at the Railway Station they are facinl 
a lot of diflicultiel. So far AI tbe palsooaer 

traffic is concerned. I understand that some 
wrong information has been passed on to 

the Railway Ministry. It is stated that 
passenger traffic is not in sufficient number 
at these Railway stations. But I would like 
to submit that this information is baseless 
and wrong and if one goes to these Railway 
Stations, he would find a lot of passengers 
waiting and lying at the Railway stations 
due to infrequent and inadequate number 
of trains running in this area. Of course, it 
may be that sufficient passenger traffic there 
even in particular seasons that JS t during the 
e"treme winter season. In all seasons, people 
going to Vaishnodevi face a lot of difficulties. 
People going to Kashmir and to Poonch also 
face a lot of problems. I would also request 
the hon. Minister kindly to consider running 
a day train between Delhi and Jammu and 
that is the demand of the people of the 
State. By introducing a new day train bet
ween Delhi and Jammu, major problem 
faced by the people concerned wilJ be solved 
and this will also help the Defence Servi
ces. 

SHRI NARAYAN CHOUBEY (Midna
pore): Mr. Deputy-Speaker, SIr, the first 
point that J would like to make is that the 
Indian Railway system IS a most important 
transport system 10 the country and It can-
not be saved by making speeches. Before I 
mak.e any other point, the first thing which 
I will demand from the Government is suffi
cient funds for the Railways. There is really 
paucity of funds for the development of rail
way system in our country. So, first of all, 
my demand is not from the Railway 
Ministry but from the Government and the 
Planning Commission for allotment of suffi
cient funds for the development of tbe rail
ways. Howsoever good your speeches may 
be here in this House, Railways cannot be 

saved by them. During the British period. 
they constructed railway track to the tune 
of S2.000 Km~. in 94 years and in 38 years 
of independence only 6000 to 8000 Kms. of 
railway track was constructed. So. I demand 
from the Government that more fund should 
be allotted for the Railways. I beg to 
submit...... (Interruptions).. They are 
suffering from West Bengal malaria ...... 
(lllter,uptio1l6). 
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As has been told already, 20,000 kms of 
railway track require renewal and it requires 
a good amount of money. I bope, that it 
would be looked into. 

Similarly. Rolling-stock needs to be 
added. There is complete shortage of spare 
parts and equipment. If you go to any loco-

shed and work~hop, you will find that equip
ments and sp:ue parts are not in sufficient 
quantity. Naturdlly, this requires urgent 
attention. 

As Shri Dogra said, there is shortage of 
staff everywhere. Every year, thousands and 
thousands of employees are retiring, but 
there is a ban on fresh recruitment in view 
of the economy drive. While the number of 
Class III and Class IV employees is coming 
down as a result of this, the number of 
officers is going up. This needs to be given 
proper consideration. There used tv be a 
certain yardstick for determining the 
required number of staff to man tbe job~. 
By that, one could know that for this 
amount of work, so many persons are 
required. This yardstick has been given a 
goodbye by the Government. I submit, that 
for better maintenance, you must fill up aJl 
the vacancies that are there in the Indian 
railways. 

Further, about 2.5 lakh casual labourers 
have been working in the Indian railways 
for the last 10. 12 or ) 5 years. Government 
had assured them that they would be regu
larised. The hone Minister should not say 
that as the job for which tbey were emplo
yed is over. they should also go away. They 
have been tliere for years together_That 
means, there is sufficient job for them. You 
must regula rise them. 

The railway colonies are In a very bad 
shape. You will find that anywhere you go. 
Once, they were the best towns. but DOW 

you go to any place and you will find tbem 
in a very bad shape. There are no roads J or 
the roads are broken, water leaks in the 
bouses etc. I come from the biggest colony 
of the Indian Railways. It is in a horrible 
state of affairs. I demand that enough funds 
should be made available fot maintainin8 

them as also for putting up new houses. 
That is the position at Kharagpur. 
Gorakbpur. Asanso}, Kancbrapara, 
Bilaspore, Alipore Dwar etc. 

Then, there is one funoy thing. Akbar 
goes, Jehangir comes, orders of Akbar are 
finished; and when Jebangir aoes and 
Shabjahan comes, the order of Jehangir are 
finished. Shri Ghani Khan Choudhury goes. 
his orders are also finished. I am not speak
ing for volunteers. They were working on 
Rs. 8/- per day. It is a good thing tbat you 
have taken them back. But at the same 
time consider those 2.5 I akh cas'.lal workers 
who have been working for more than 10-J2 
years. They should be given proper consi
deration. 

Then, you must complete the Tamluk
Dighe proje::t, whicb was taken up. During 
the e!ection campaign, it was said that as 
the West Bengal Government was not giving 
land, the work could not be completed. 
Elections have ended and Shri Ghani Khan 
Choudhury is out of office Shri Bansilal 
has come in and we find that the project 
office at Contai, has also been withdrawn. At 
Digba, there was a rest-bouse, that has also 
been withdrawn ..... . 

SHRI PRIY A RANJAN DAS 
MUNSHI: There was a conspiracy of the 
railway officers there. 

SHRI NARAYAN CHOUBEY: That 
should be set right. 

I demand that the Tamluk- Digha project 
should be completed. I t is connected with 
the name of late Dr. B C. Roy. 

Then. Purlia-Kot~i 'a line. Late Kedar 
Nath is now in heaven. Tbe assurance tbat 
he bad given on the floor of the House has 
not yet been implemented. I want the hon. 
Minister to complete it. 

Now. Shri Ohani Khan Choudhury is not 
there. Ranaghat·Lalgola track. Anyone 
from West Bensa). from this side or that 
side. know tbe horrible condition of that 
track. For the last thirty five years, there 
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has been no track renewal of that portion. 
If you cannot make that double line at least 
do the renewal of that poor track, so that 
the trains can run properly. Shri Ghani 
Khan Choudhury had promi-,ed that he 
would do it, and r hope tbat with his g-oing 
away from the Rail ways, this assurance 
should not remain unfulfilled. 

Once again, I request that action should 
be taken immediately on all these things. If 
there is no allocation of sufficient funds for 
the railways, the railways cannot survive. 
Enough funds must be allotted to the rail
ways for their survival. If tbe railways 
system collapses, the whole transport system 
will collapse. 

That is alJ I have got to say. 

MR. DEPUTY-SPEAKER 
to reply. 

Minister 

THE MINISTER OF RAILWAYS (SHRl 
BANSI LAL): Sir, I am grateful to ..... . 
(Inuruptio1l) 

SHRI ABDUL RASHID KABULI: So 
many people want to speak Sir .... .. {Inter-
ruption,) 

MR. DEPUTY·SPEAKER: We have 
already extended it by 45 minutes. It has 
been decided in the BAC meeting, to finish 
it in one hour. That was the scheduled 
time. 

(Interruptions) 

SHRf ABDUL RASHID KABULI: It 
bad never been like this before ..... . (/nterrup-
lions) 

MR. DEPUTY -SPEAKER : Let tbe han. 
Minister say how to finish the agenda. 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRI GHULAM NABI 
AZAD): Yesterday it was decided by the 
BAC. The time aJlotted by the BAC was 
one bour and tbe bon. Deputy-Speaker has 
already extended it, I think, by 45 minute~. 
That time is also over. 

SHRI ABDUL RASHID KABULI I We 
need hardly five minutes Sir. Our Party. 
the National Conference is not given any 
time. 

MR. DEPUTY-SPEAKER: Let us come 
to a compromise. I am giving 15 minutes 
more. Each person should try to take not 
more than three minutes. 

[ Translation] 

SHRI HAFIZ MOHO. SIDDIQ 
(Moradabad): Mr. Deputy-Speaker, Sir. 
I am thankful to you for giving me an 
opportunity to speak and I support the 
Demands for Grants of Railways presented 
by our Railway Mi nister. 

The people of Moradabad Division face so 
many problems regarding railways. I 
want to mention those difficulties here. 
Moradabad is famous for its industries not 
only in India but all over the world. But 
tnere are many difficulties regarding railways 
such as non-availability of platforms, lack of 
trains etc. The trains running on that 
section are not sufficient to cope with its 
needs. There is a crossing at Moradabad
Chandausi section due to which people have 
to face many difficulties. Besides, there is 
an overbridge also. The trains are not 
running on time on this section. I 
want that the hone Railway Minister 
should pay attention in this regard. 
A decade ago, our late Prime Minister Smt. 
Indira Gandhi inaugurated a broad gauge 
line in our area but work thereon has not 
yet been started. I want that the assurance 
given with regard to broad gauge line bet
ween Haldwani and Rampur and Morada
bad and Katbgodam be implemented. 

There is a lot of delay in the payment of 
provident fund, gratuity and pension 
there. I want that the hon. Railway Minister 
should look into this matter and the pay
ment should be made in time. 

So far as the passenger trains are concern
ed. people face many difficulties. The win

dows of those train are broken and the bath
rooms aDd latrines in those trains arc also 
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in a very bad condition. I would like that 
these things ilJhould be looked into so as to 
solve these problems. 

There is no double line from Bareilly to 
Delhi and Bareilly to Saharanpur which is 
causing great difficulty in the movement of 
trains in our area. I would like that assis
tance should be provided to convert it into a 
double line so as to facilitate_ the movement 
of trains on these stations. 

Though it is an industrial centre. yet we 
do not have any train for Agra and 
Allahabad. I request that a train from 
Moradabad to Allahabad and another train 
from Moradabad to Agra may be introdu
ced so that the people of that area may be 
benefited. 

With these points I support these 
demand~. 

SHRJ ABDUL RASHID KABULJ 
(Srinagar): Mr. Deputy· Speaker. Sir. the 
first thing I want to place before the Hon. 
Minister is that even after 37 years, no rail 
line has so far r\"!ached the valJey of 
Kashmir. In th\! a!:lsence of railway., the 
progress of the State is not possible. 

In 1947, there was a road called Rawal
pindi Road which was connecting State of 
Jammu and Kashmir wjth India. But after 
its cJosure ""e are linked with India by 
Banihal Road. Banihal Road also remains 
generally closed during the winter. As a 
result, our main bUiiness of tourist traffic 

remains paralysed. 

I 1'3ised this point here last year also 
and the then Minister Shri Ghani 
Khan Chaudhury had accepted my 
challenge. He accepted the challenge and 
said that valley of Jammu and Kashmir 
would be connecte-d with railway line. 
Two years have already passed since I came 
to this Pdrliament, but no steps have so far 
been taken in this dlrectiorl. 

I would request the Railway Minister 
through you that the economic condition of 
tbe people depends upon tourist trade. Tbere 
are limited means of communication to 

cope with the increasing international as 
well as domestic tourists visiting the State 
because we do {Jot have any railway line. 

Fruit is our main product which we sell in 
different parts of the country. But unfortu
nately every year we face difficulties. Fruits 
worth crores of rupee~ rot and cannot 
be sent to other parts of the country 
due to Jack of vehicles. Be5ides this. we 
are being exploited in the mandis of 
Delhi and there is no say of our (ruit 
growers. Not only the fcuits rot there, but 
fruit growers are being exploited. The main 
reason for tbis is that we do not have any 
railway line. 

If you really want to do justice to the 
people of Jammu and Kashmir, est'ecially to 
the people of the valley of Kashmir and 
want to develop trade there, then I would 
request that you should promote tourism 
tbere, which will benefit the whole country. 
Jammu and Kashmir has an immense 
tourist potential due to its enchanting 
beauty. You can develop tourism these to a 
considerable extent. Please make arrange
ments for a railway line for this State. 

In 1957, Kbruschev, Secretary Communist 
Party visited this State along with Bulganin. 
They had said that if the Government of 
India permitted them. thev could link 
Kashmir with USSR by a railway line. Our 
technology has made great progress by 
launching INSAT-IB and APPLE; can we 
not build roads by cutting tbrouah tbe bills 
of Kashmir and by making tunnels? I hope 
tbat the aspirations of the people of tbe 
State would be fulfilled by the newly 
constituted Government. 

Accidents are taking place in our country. 
Late Shri Lal Bahadur Shastri had set up an 
example. During his tenure when an acci
dent took place perhaps in Hyderabad, be 
resigned I want to say to the Hon. 
Minister, Shri Bansi Lal that several railway 
accidents are taking place in the country in 
which so many Jives are lost. Sbri Bansi 
La\ is a competent and capable Minister 
in so far as these thin&c; are concerned. 
He should look into these aspects. 
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Railway sleepers are prepared at the cost 
of forests. Our forests of Himachal Pradesh. 
Jammu Kashmir and of our Himalayan 
terrain are being destroyed by felling trees. 
You have to find alternative metbods. You 
should manufacture CDDcrete sleepers. Do 
not denude our forests. Find out some 
substitute if you want to save the forests. 

Corruption is increasing in the Railways. 
Reservatjon in second class is made in 
advance without getting in the forms filled. 
Railway Minister should look into it and 
remove corruption. Catering service for 
passengers. which is unsatisfactory at pre
sent, should be improved. 

R. JEEVARATHINAM 
(Arakkonam) Mr. Deputy-Speaker, Sir. 
while supporting the Supplementary 
Demands of the Railways th3t have been 
presented by the hon. Railway Minister, I 
would like to refer to certain basIc railway 
requirements of my constituency, Arakko
nam in Tamil Nadu. Arakkonam is adjacent 
to Madras. In order to have electric traction 
between Madras and Katpadi via 
Arakkoaam all the infrastructure has been 
created. I mean tbat the electric posts and 
overhead lines h3ve been put. Yet there is 
no electric train running between Madras 
and Katpadi via Arrakonam From Katpadi 
the railway workers, public men. govern
ment employee!. traders travel to Madras 
every day. Hence it is very necessary to have 
electric trains on this route. 

I am sorry to say that there is no train in 
the morning from Arakkonam to Katpadi. 
Similarly there is also no train in tbe even
ina from Katpadi to Arakkonam. This has 
caused areat inconvenience to Government 
employees, railway workers and other public 
travelling between these two places. While 
all the arrangements for electrification have 
been made, it is inexplicable to me wby 
electric trains are not being run by the 
Southern R3i1wa),s. I request the han. 
Minister of Railways to order tbe running 

·Tbe speech was originally deUvere d in Tamil. 

of electric trains between Madras aod 
Katpadi via Arakkonam. 

In Arakkonam there is a very old over
bridge constructed during British rule. It is 
in the heart of tbe town. Lorries, buses. 
public conveyances and carts canDot go 
because of tbis. Tbe Railway Administra
tion had finalised a project for a new bridge 
and sent to tbe State Government suggesting 
that 50~~ of investment should be met by the 
State Government. I do not know whether 
the State Government has given its consent 
for defraying 50~~ of the expenditure. In 
this House. the Members have been raising 
demands for Rs. 50 crores, 75 crores, 100 
crores and 400 crores for railway 
schemes. What I want is just 1.S 
crores to 2 crores ror having a Dew 
bridge in Arakkonam. This is the long
standing demand of the people of tbis area. 
Many articles have been appearing in tbe 
Press about the need for replacing this over
bridge. I request the hon. Minister of Rail
ways to look into t bis personally and meet 
the genuine demand of the people of 
Arakkonam for a new bndge. This dilapi
dated old bridge should be replaced forth
with. 

Madras is a thickly populated area. The 
industries cannot be set up without creating 
pollution hazards. If industries are to be 
spread out so that there is no pollution 
hazard, then there should be electrification 
traction between Arakkonam to Katpadi 
and from Katpadi to Jalarpcttai. Then the 
industries will be spontaneously coming 
around tbe railway track. Tbe boo. 
Minister of Railways should also pay atten
tion to tbis and do the needful. The Railway 
workers and employees are suffering for 
want of residential accommodation. I 
suggest that the Railways should undertake 
large scale building of houses for railway 
workers aod employees. Otherwise, tbe 
Railways should give loaos to them so tbat 
tbey can have tbeir houses. 

I thank you for aiving me this opportunity 
to say a few words, and I resume my seat. 
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.SHRI PALAS BARMAN (Balurghat) : 
Mr. Deputy-Speaker Sir, I will like to speak 
in Bengali. Sir, I wilt draw the attention of 
the hone Railway Minister to the plight of 
the people of my constituency viz .. Balur
ghat is the district headquarter but unfortu
nately it is devoid of any Railway 
connectionc;. You can well imagine the 
difficulties faced by the over a lakh inhabi
tant~ of that area because of the non-exis
tence of any Rai1way connection. Even 
after 37 years of independence tbe 
want of Railways in a district 
headquarter. Balurgbat. Balurghat is 
the biggest blot on the Railway 
Minh.try. The people of that area bad sent 
several tleputations for providing railway 
lines to the then Congress President. S hri 
U.N. Dhebar. to Babu Jagjivan Ram. to 
the then Railwav Minister. Shri La} Bahadur 
Sha~trj. and even to the late Prime Minister 
Shrimati Indi,·a Gandhi Many deputationt; 
were sent. There were of course a ftood of 
asstlrance~ which are continuing today. The 
former Railwav Mini(iter. Shri Ghani Khan 
Chowdhury perhaDs realised the plight and 
difficullie~ of the peoT'le of that area and 
laid the foundation stone of a 90 Km. 
c;tretch of railway line from Eklakshi to 
Balurghat ahout two years back. But 
hardlv anv orogl"ess has been made in that 
project. A Hhough at the time of last 
electIons much puhlicity was given to this 
project and it wali (iaid that significant pro
Jlre~~ h~c; heen made therein. but in reality 

hardly any progrec;~ ha~ heen made. Some 
signboards have of course been set up here 
and there. 

I invite the hon. Railway Minister. Shri 
Bansi Lal to come and VIsit my area and to 
see the miserable plight of the people for 
himself. 

At the same time I demand that he should 
take special measures to see that 'his 
railway project is completed expeditiously. 

I also submit a long-standing demand of 
the people living in tbe under developed and 

• rho sp,,;ch W~i oriainaU, delivored in BonpU. 

backward Sunderbans area of West Dengal 
that the railway line from Seal dab to Cann
ing may be extended upto Golabari and 
Dhamakhali. Survey work has been comple
ted by tbe Railway Department but tbe 
extension work bas not started. 

In the above section six ·shuttle trains are 
being run from Sonapur to Canning. I 
demand that the above trains may be run 
between Sealdah and Canning. 

In the end I will su"mit that the railw3Y 
link of the NF railway i~ very weak. I 
demand tbat the existing Metre gauge track 
between Barsoi and Radhikapur may be 
converted into Broad gauge without delay. 
A broad gauge railway line may also be 
provided from Katihar to Siliguri and 
Alipur Duar junctjon. With that Sir, I con
clude. 

SHRI D.L. BAITHA (Araria) ! Mr. 
Deputy-Speaker, Sir, moo;t of the members 
have stated that the railways are running in 
loss. I want to say that the Railway 
is not a commercial crgdnisation. The Rail
way is a utility service and besides, if the 
social burden that tbe Railway shoulders. is 
removed it witt earn profit. Earlier in 1970-
71. Rs. 100 crores were provided to the 
Railways towards depreciation reserve fund 
which rose to Rs. 200 crores in ]979-80, 554 
crores in 1982·8J. 850 crores in 1983-84. The 
depreciation fund only has been raised 
from 100 crore rupees to 8S0 crore rupees. 
In such a situation deficit is quite natural. 
Besides. the wages have also increased to 
a considerable extent. In addition subsidy 
is being given for the transportation of food
grains. The items which could [ot be 
transported by otber means of transport are 
being transported by the Railways to meet 
the requirements of the public. The railways 
have to bear tbe loIS as a result of it. 

Similarly t it bas been stated by one of my 
friends that the railways have to bear 
all the loss caused by the suburban 
traffic in Bombay. Calcutta and Madras. It 
will. therefore. be wroog to say tbat the 
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Railway ;s a commercial organisation. The 
Railway is a public utility service. Railways 
are also extended to such places where they 
are considered necessary from strategic point 
of view. Sometimes, even if a railway line 
is commercially not viable, it is operated 
keeping in view the public demand and 
requirements. 

Today. Shr; Abdul Rashid Kabuli raised 
the point that railway line has not been Jaid 
()pto Srinagar in Kashmir. I want to tell you 
that when the Railway Convention 
Committee visited Kashmir and discussed 
this matter with the State Government, and 
when they were asked to make an offer
other State Governments had offered free 
sleepers, free land-then the Statp. Govern
ment replied that they did not want the 
railway line. They told that the atmosphere 
would be further polluted by this. Hence, it 
would be better if you discussed these points 
first there. Our anxiety is that the railway 
line should be extended to Kashmir. Jammu
Udhampur line is already being laid. 

The bell IS ringing. I ~ould like to speak 
on two or three points. Fj rstly, 18 trains 
were running formerly on Barauni-Katihar 
broad gauge line, but at present their num
ber is only 4. 

15.00 brs. 

Only 3 to 4 bogies are attached to the ex
press train which runs presently. If you like. 
you may add passenger compartments to it. 
There i! an engine, a driver and a guard in 
this train but it lacks space for passen
gers. If you provide enougb space for 
pa~seDgers in it, it may earn enough profit 
for the Railways. The number of compart
ments should be increased alongwith the 
increase in the number of trains. But what 
you do is that the number of compartments 
in the existing trains is reduced and new 
trains are introduced which does not 
increase the earnin2s of the Rairways. It is 
necessary to link the line from Forbesganj 
or Araria to Thakurganj. The existing line 
joins Katihar and Mahananda. The bridge 
over Mabananda bas become very 
danaerous DOW. If any accident ever occurs 

there, the north eastern States would be 
completely cut off. The han. Minister 
should think over it. 

Keeping in mind the paucity of time, I 
would onJy like to add that the RaHways 
should not be considered merely a commer
cial undertaking, but it should be treated as 
a public utility service. However, we should 
Jook into the losses. The Ministry of Rail
ways has also been getting less funds from 
the Planni£!g Commission during the past 
few years. The allocations have been going 
down constantly. 

With these words. I support the Supple
mentary Demands for Grants of the 
Railway§. 

[English] 

MR. DEPUTY-SPEAKER: I am extend
ing the time by another fifteen minutes but 
when we are extending like this, we will 
have to sit up to 7.30 or 8 O'clock in the 
evening and you wiIJ have to be here. 

SOME HON. MEMBERS: Yes, yes. 

MR. DEPUTY-SPEAKER : J seek your 
cooperation. Try to finish within three 
minutes. Because this budget is very import
ant, every Member wants to present the 
problems of his constituency. But try to be 
brief. In the beginning each Member took 
twenty minutes or fifteen minutes, that is 
why we are facing this problem of shortage 
or time. 

SHRI V. SOBHANADREESWARA 
RAO (Vijayawada): Sir. this is the 
first session and several new Members have 
come aod they want to express their views. 
Please give opportunity to our Members 
whose names have been submitted to you. 

MR. DEPUTY-SPEAKER: Be to the 
point. that is all. Instead of discussing lot 
of things, please be bri~( on what you want 
to express. It is common for both sides. 
Now Shri Amar Roypradhan. 

SHill AMAIl 1l0Y'PRADHAN (Cooch 
Bebar); Mr. Deputy-Speaker, Sir, throush 
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you I like to congratulate the hon. Minister 
Bansi Lal Ji and the Minister of State 
Scindia Jt. But I am extremely sorry that I 
can Dot support their Bill. . . (InterruptionJ). 

SHRI MADHA VRAO SCINDIA: We 
accept your apology. 

SHRI AMAR ROYPRADHAN : Sir, I 
do not know whether you have been to tbe 
North-Eastern region, the seven-sisters area, 
but I think it will be admitted by the bon. 
Minister and tbe Minister of State tbat the 
N.P Railway which covers the North Bengal 
and the North-Eastern region and Sikkim 
commuters, is the most neglected Railway 
on the Railway map. The Railway Depart
ment is neglecting this particular Railway 
and are behaving like step mother. As you 
know it very welt, this is the only Railway 
where there is no electrification, this is the 
only RaHway where there is no double line. 
not a single kilometre. 

It is the only railway line where you wi)) 
not get its own diesel engines. They have to 
borrow engines from the Eastern Railway. 
And when we ask for this, they say there is 
paucity of funds. You will be astonished 
to know that in 1980-81 there was a unani
mous resolution in the West Bengal Assem
bly ask:n g for a train from the New Cooch 
Behar to SiaJdah, near Calcutta. This Reso
lution was supported not only by Forward 
Bloc, C.P.I. and the Communist (Marxists). 
but by aU the parties. including the CongreliJs 
(I). But the Railway Department did not 
pay any heed to it. 

We quite often hear 00 radio and televi
sion that new trains are being introduced. 
but this train over which the West Bengal 
people were unanimous irrespective of their 
party affiliations, has not been introduced 
as yet. 

Recently one train, calJed Vivekananda 
Express has been started from New Bongai
gaon to Trivandrum. People of my consti
tuency, Cooch Behar have been demanding 
that this train should stop there even for 
five minutes. Several hon. Members bave 
said that the trains are running late by even 
24 bours. When the trains are runnlna1ate 

even for days, I do not understand what 
difficulties do the Railways have to allow a 
half of even five minutes in Cooch Behar? 
People or Coach Behar have demonstrated 
for this. They even stopped the train for 24 
bours. Even an assurance was given in its 
favour, but nothing has been done so far. 
When we ask for train, you say no, when 
we ask for halt of a train, you say no, when 
we ask for double line you say no. This you 
are doing because we do not toe your line. 
It means if we toe your line, only tben you 
will fulfil our expectations. 

[T,.anslation] 

SHRI RAM PY ARE PANIKA (Roberts
ganj): Mr. Dy.-Speaker, Sir, I rise to 
support tbe demands presented by the 
Minister of Railways. Sir, one of the 
d~mClnds relates to 1982-83, which has been 
presented as per the direction of the Public 
Accounts Committee and the second d~· 

mand relates to an expenditure of Rs. 91 
lakhs, which had to be incurred in view of 
the exigency and its approval has been 
sought. In a way both the amounts have 
already been spent and formal approval is 
sought. But I would like to say that I must 
thank tbe hon. Minister and the Railways 
for their contribution in improving our 
economy durIng the last four or five years. 
Sir, you are aware tbat the railwa) trans
portation has to play a vital rote in tbe 
infrastructure programme envisaged in our 
Plan. They have discharged their duties well 
in the timely transportation of foodgrains, 
movement of coal for the power stations or 
a ny other items. 

The position today is tbat renewal of 14 
thou41and kilometres of railway track is 
pending. I, therefore. appeal to the Plan
niDg Commission and the Ministry of 
Finance to ensure provision of funds for 
this work. Tbe sum of Rs. 3.20 crores 
allocated earlier for tbis work is grossly 
inadequate. Keeping in view the increasing 
number of aCCidents, more funds should be 
provided for this purpose to eliminate the 
risk of accidents. I will Dot like to say any 
tbing rurther in this regard but support aU 
that the other bon. members have said. 
Now I would Ute to refer to a few matters 
rclatina to my oonstitucDcy. 
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There is a train, Chandigarh Express in 
my constituency. Its frequency has now 
increased to four days in a week. We want 
tbat it should run daily and the assurance 
given by Shri Abdul Ghani Khan Choudhury 
to stop it at Duddhi. which has remained 
unfulfilled so far. should be implemented 
immediately. 

There are many local trains, which run in 
our area. The C.C.M. local between Garwa 
and Chunar should be· extended upto 
Varanasi via Jyonathpur. Similarly, Chopan 
Express running between Lucknow and 
Chopan, which now goes upto Shaktinagar
Sinsrauli on three days in a week, may be 
run upto Garwa via Renukut for fourdays in 
a week. Tata Express, which runs between 
Amritsar and Tatanagar (Jamsbedpur) may 
be extended upto Howrah. It will tak.e only 
three hours from Jamshedpur to Howrah, 
but it will provide facility and relief to tbe 
people. 

I would like to draw the attention of the 
Hon. Minister of Railways to another pro
blem viz. heavy pressure on Howrab
Bombay line due to a large number of 
trains running on this line via Allahabad. 
In this connection I may submit that the 
mail trains may be diverted from Chunar 
Junction "ia Chopan Katni and run upto 
Bombay or Madras. This will cover the 
tribal belt and the backward area and the 
people of industrial areas on this line and the 
people living in South India would be great
ly benefited by Jinking up of these areas with 
Bombay, Calcutta and Madras. Now tbey 
have to go via Allahabad. 

I am a disciplined member and I have 
taken three minutes only. I am thankful to 
you for giving me aD opportunity to express 
my views. 

[En,ll6h] 

SHRI ERASU A YY APU REDDY (Kur
noo1) : Mr. Deputy-Speaker, Sir, in Japan 
if the Express train comes a few minutes 
late. there will be sweeping headlines. But 
in IndIa, if a train comes in time, tbat will 
be a news. Sir. Japan is thinldnl of IDOno
rail. 10 fact, the, are h4vina DlOno .. raiJ 

where the speed of a train is about 300 
k.ms. per hour. They are also thinking of 
magnetic lines where a train just flies on the 
rails. Perhaps. in India, this also appears 
to be a fairy tale, Our Prime Minister ha, 
promised us to take us into the 21st century 
in a dynamic and scientific way. I would 
request the Railway Minister in what train 
he is going to take us into tbe 21st century 
which is just }S years a~ay from us. 

Now, after having listened to the speecbes 
of the Members, we now know how anxi· 
ousJy and how coolly we are on the expan
sion of our railways. Sir, ex pansion of 
railway projects has not made any 
potential for employment. So, our railway 
projects must be taken as potentia) for 
employment generation. From tbat point of 
view, the Seventh Plan must give priority to 
very many railway expansion projects. 

Now, Sir, coming to my own State, 
Andhra Pradesh, the only project tbat has 
been taken up during the last 40 years is a 
small project. Nadi Kudj·B.B. Nagar rail
way project. I join hone Member Prof. 
Ranga in pleading that thi~ project which 
bas been going on at snail's speed must be 
expedited. 

Sir, in the South. there are two big indus
trial cities, Hyderabad and Bangalore. It is 
a pity thst these highly industrialised cities 
are not even connected by broad gauge line. 
There is still a metre gauge Hne, more than 
60 or 70 per cent of the track is covered 
only by metre gauge. Is it not a pity tbat 
tbe railway lioe connecting the two highly 
industrialised cities in the Soutb still does 
not have the broad gauge line ? I hope the 
Railway Minister will try to expedite tbe 
project of putt ina up a broad saule line 
between these two cities. 

Then, there is the Central Cement Cor
poration which has taken up and established 
a number of cement industries in Rayala
seema area. That area is known as Erra
lunUa. Now, for the purpose of transport 
itself. a survey has been undertaken. But 
till now. no railway line bas been laid. I 
request tbe hon. Railway Mioister to 
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expedite laying of a line from Nandyal to 
Guntakkal covering these project areas. 

[Translation] 

SHRI RAM BHAGAT PASWAN 
(Rosera): Mr Deputy-Speaker, Sir, I am 
grateful to you for giving me an opportunity 
to speak. I am also thankful to the people 
who eJected me to this House. 

Mr. Deputy-Speaker. Sir. tbe Government's 
policy bas been to remove regional imba
lance, and to develop the backward areas. 
I want to speak about Bihar, particuiarly 
North Bihar. Oue hone Railway Minister is 
a hard worker and whatever job he takes in 
hand, he succeeds in that. I thmk he is 
very sympathetic towards Bihar. J want to 
submit to him that the construction work of 
Samastipur-Darbhanga broad gauge hne was 
started duriT1g the tenure of late Sbri Lalit 
Narain Mishr". The work was completed 
but unfortunately, meanwhile, Janata Party 
came into p .. )wer and the work was stopped. 
When Shri Kedar Pandey took over. the 
work was again started. Now you have 
taken over. You may please get tbis broad 
gauge lioe completed. 

The constructiun work was started after 
completing tbe survey on Sakari-Hasanpur 
railway line in North Bihar because there ;s 
no railway line there There is no railway 
line upto 40 miles in the North. upto 60 miles 
in the South, nowhere in the East and upto 
50 miles in the West. Sakari-Hasanpur rail
way line for this area was inaugurated by late 
Shri Lalit Narain Misbra but work on tbat 
line was aJso deferred during Janatd Party 
regime. I would request you, Sir, to make 
provision for this line in the next budget and 
take up construction of this line. There is 
great resentment among the people of 
Nortb Bihar because their long standing 
demands have not been acceded to. 

Mr. Deputy-Speaker. Sir, Railways are 
suffering a Joss of Rs. 33 lakhs after the 
construction of Mahatma Gandhi Selu a, 
large number of people have now started 
travelling by bus. Buses take less time 
whereas trains are ~low. The four trains 
heiDI rUD prcviou:sJy in that area have DOW 

been cancelled. Those trains should be 
restored. Th(; Railways are incurring a 108S 

of Rs. 3 J lakbs per month since the cons
truction of this bridge. The government 
have given tbis information in reply to a 
question in Rajya Sabba. This loss is being 
incurred because you have cancelled certain 
trains and also because trains run at a speed 
slower tban that of buses. Please restore 
tbe cancelled trains and increase tbe speed 
so tbat Railways do not suffer loss. 

One train viz Jayanti Janta used to run 
from Darbhanga in North Bibar to Delhi via 
Patna. You bave now cbanged it~ route. 
Passengers of tbat area have now to take a 
different route for going to Delbi. One 
more train 70DN used to run to Patna, 
which has also been cancelled. Sir, I would 
like to request that all the cancelled trains 
should be restored to reduce loss belD& 
incurred by the Railwa)s and rail journey 
should be made more comfortable. 

Mr. Deputy-Speaker. Sir. I want to sub
mit that the amount provided is not 
adequate. 18,000 Kilometres of rail
way track is in poor condition. 35 thousand 
railway wagons are completely worn out. 
The Government should modernise tbem. 

So far as reservation is concerned, many 
irregularities are being committed at big sta< 
tions like Calcutta, Patna, Bombay etc. 
Please anlroduce computer system so that 
everyone is able to get reservation easIly 
at a low cost. 

I want to speak about the safet), of the 
people travelling by rail in Bihar. R. P.F per
sonnel bave been asked to look after tbelr 
safety but they enter 1st clas!i\ compartments 
and sleep there. They also harass the public. 
None of your constables travels in 2nd 
class. All ot tbem travel in first class and 
disturb tbe genuine passengers. Please take 
steps to see tbat constables do not occupy 
the seats of genuine passengers in tbe first 
class compartments. 

Mr. Deputy-Speaker. Sir, there are 22 
lakb employees working in the Railways 

and out of tbem seVCD lath cmpJoyees arc 
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still temporary. Many of them have been 
working for tbe last 1 S to 20 years in tem
porary capacity. There are casual labourers 
who have been working for tbe last 10 to 12 
years but they have not been made regular 
so far while persons with two years service 
have been made regular. Kindly look into 
this matter and make them regular. 

So far as the question of reservation for 
scheduled castes and scheduled tribes is con
cerned, J 4 or 15 percent quotd is reserved for 
them. But nowhere, whether it is Muzaffar
pur Railway Service Commission or Dana
pur Railway Service Commission or any other 
zone, reservation quota bas been filled up. 
Therefore, representatives of Scheduled 
Castes and Scheduled Tribes should be in
cluded in these commissions so that they 
may ensure that the quota is filled up. 

In the end, I would like to make a request 
that work on the proposed railway line 
from Kusheswar to Laharia Sarai should be 
started. With these words I thank you for 
giving me an opportunity to speak. 

[Engli~h] 

SHRIMATI VYJAYANTHIMALA BALI 
(Madras South) ; Mr . Deputy-Speaker, Sir, I 
just Welnt to say briefly about the NiJgiri 
Express in Tamilnadu. It runs from Madras 
to Ootacamand, the Queen of Hill Stations, 
and back again. The only problem in 
Ootacamand is that there is DO proper 
booking office or any bookina arrangement 
for the purchase of railway ticket. The 
travelling public of Ootacamand as we)) as 
the tourists who visit Ootacamand, are 
consequently put to great inconvenience. 
"Ihey cannot get their tickets in Ootacam
and. They are dlIected to go either to 
Mettupalayam which is about 60 KM from 
Ootacamand or to Coimbatore which will 
be a matter of travelling eight hours to and 
fro which means that the whole time would 
be lost in only trying to get railway tickets. 
I teU you that invariably it is so very diffi
cult to get tickets. This is one very great 
problem to be solved. 

Therefore. the travelling public of 
Ootacamand should be provided the facility 
by the railway authorities of purchasing 
their tickets in Ootacamand itself. 

The second point that I would like to 
make is that tbe travelling public to 
Ootacamand have air-conditioned coaches 
only twice a week. Even though Ootacam
and is a hill station, it is not only seasonally 
that people go to Ootacamand but through
out the year people keep coming and going. 
But, the air-conditioned coaches are provid
ed only twice a week. I wouJJ, therefore, 
suggest that air "conditioned coaches should 
be provided throughout the year. There is 
no need to be afr':lid that there wj)J be no 
demand for them. Once there is supply, 
there will be demand. 

These two issues have to be looked into. 
I suggest these facilities should be provided 
at the earliest. 

SHRI BOLLA BULLI RAMAIAH 
(Eluru): Sir, even in these modern days 
when steam engine is considered not econo
mical, we are running steam locomotives 
in our State. Specially. the Vijayawada
Kazipet line has been sanctioned long back 
for electrification. But till today. it is not 
completed even though there is enough 
power available in the State. 

The Visakhapatnam-Vljayawada line is a 
very heavy traffic line. So is the case with 
Kazipet-Hyderabad. Therefore, these lines 
should be electrified. Wherever there is 
heavy traffic, electrification of the line is 
better. That would be economical. 

One coach factory is sanctioned to be 
located in Kazipet, Andhra Pradesh. But 
we understand that they are trying to shift 
it somewhere else. The State Government 
of Andbra Pradesh has provided all tbe 
facilities. I would request you to see that 
this factory is set up in Kazipet at the 
earliest. 

Kothagudem is the biggest coal producing 
centre in Andhra Pradesh. It should have 
another Railway line (rom Visakhapatnam-
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Kothagudem which will be the shortest 
route. 

The Kakinada-KotipalH Railway line is 
discontinued. I request the hone Minister to 
again renew that line and provide tbe facili
ty to 20 lakh people, Andhra Pradesh is the 
gr"nary of India. There should be railway 
facilities on its coastal line. We are at 
present suffering from shortage of railway 
wagons. The road traffic is n )t able to meet 
the transport requirements. The wagon 
facilities, and railway passenger facilities 
should be improved. Even the passenger 
railway facilities are not adequate in Andhra 
Pradesh. There should be more passenger 
railway trains provided to Andhra Pradesh 
to meet the growing railway passenger 
traffic. 

Vijayawada is the larget railway station in 
the whole country. But the facilities provid
ed in the Vijayawada railway station to tbe 
passengers are not satisfactory. The passen
gers in the Vija) awada railway station are 
suffering from lack of facilities. 

Even on the Howrah-Madras Mail traiD, 
which is supposed to be the oldest train 
there are no AC I Class daily coaches and 
all its bogies in first cla~s are of the primi
tive days. 

There is one more point. There is one 
train from Nar~apu[ to Hyderabad which 
tbe Railways have provided. This should be 
=xtended upto Kakinada. There was a pro
posa', but somehow it has been dropped. 
The extension upto Kakinada is essential 
since this wiJI facilitate a lot of people Jiving 
there and also be economical for railways. 

In Chebrole there used to be a gate-cros
sing provided near the town, but now this 
has been shifted a way from the main town 
because of which a lot of inconvenience is 
caused to passengers. It should be provided 
near the town; at the old place. 

In Eluru, which is a big city, one more 
overbridge is required very urgently. 

AIJ these points may please be looked 
into. 

-The speech was oriainalJy delivered in Tamil. 

I thank you, Sir, for giving me this 
opportunity to speak. 

[ Translation] 
·SHRI C.K. KUPPUSWAMY (Coimba

tore) : Mr. Deputy-Speaker, Sir, I thank you 
very much for affording me this opportumty 
to say a few words concerning the basic rail 
requirements of my constituency, Coimba· 
tore. Coimbatore is known as the Manches
ter of India with 103 textiles and more than 
200 foundries. It is really a matter of 
concern that the Railway yard here should 
be so small and primitive. It has to be 
expanded immediately. Without causing 
inconvenience to the public of this town, 
the Railway yard can be expanded in 
Singanallur, where there is enough land 
available. It wilJ also ensure that tbe future 
requirement is also met. I suggest that the 
Railway Minister should see that the Rail 
way yard in Coimbatore is expanded in 
Singanallur area. 

Tiruppur has become an international town 
because hosiery products manufactured here 
are being sent to different parts of the 
world. There is an overbridge here cons· 
tructed some 60 years ago when the popula
ti()q] of the town was just 20,000. Now tbe 
population has gone up to 1 lakb. For the 
past 25 years the people of Tiruppur have 
been demanding tha t this old over bridge 
should be replaced by a modern over bridge. 
This genuine demand of the people must be 
met without further delay. Similarly, the 
over-bridge at North Coimbatore is also 
overdue for replacement. A survey was 
conducted for this. I suggest early imple
mentation of this survey in North Coimba
tore. There must SOOD be a new ovecbridge 
in North Coimbatore. I would also take 
this opportunity to point out that another 
over bridge in OndipLdur on Tiruchirappallj· 
Coimbatore highway requires replacement. 
A new over-bridge is a 'must' in this area. 

I would like to reiterate that in order to 
help the worke.rs and industries in Tiruppur, 
the old overbnd!e must should be replaced 
by a new bridge without delay. 

Before I conclude, I would suggest that a 
super-fast express train must be run between 
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the industrial town of Coimbatore and the 
internationally renowned pilgrim town of 
Madurai. There is need for such a superrast 
train because the people of Cojmbatore have 
been repeatedly demanding for such a 
superfast train. 

With these words I conclude my speech 
and resume my seat. 

15.28 brs. 

[SHRI ZAINUL BASHER in tht! Chair] 

SHRI VIRDHI CHANDER JAIN 
(Barmer): Mr. Deputy-Speaker. Sir, I 
support the supplementary demands for 
grants of the Railways. Our Government has 
paid attention to the North Eastern region, 
which is very backward and is also a border 
area, and decided to sanction construction 
of several railway Jines. Similarly. our area, 
which is a desert area, is also very 
backward area. This region continues 
to be ignored. Earlier also I had 
said in the House that there should be 
a railway line from Pathankot to Kandla. 
Railway line from Pathankot to Suratgarh 
and Bikaner is going to be constructed. I 
want that this should be extended from 
Bikaner to JaisaJmer, Barmer, Sanchore 
and Abu. There is already a broad gauge 
line from Abu to Ahmejabad. Hence this 
line should be given priority. 1 also want to 
tell you tbat Rajasthan Canal has reached 
Jaisalmer and will reach Barmer district a!so. 
This will result in increase of population. 
Efforts are also afoot to explore gas and 
petroleum at three places there in Jaisalmer, 
Barmer and Bikaner. It is hoped that if 
gas and petroleum is found there, it will be 
a boon for us. Therefore, I would like that 
construction of a raHway line from 
Pathankot to Kandla be included in the 
Seventh Five Year Plan for tbe development 
of these areas so that the people of these 
areas may also have the benefit of Rail
ways. 

I would like to refer to another matter 
whicb I had raised in Lok Sabha recently 
also. The farmers of these areas are facing 
Jl'ave danaer because of Jack of proper 

arrangements at the railway level crossings 
and that the farmers face grave risk while 
crossing the railway lines. It has been said in 
this context tbat the arrangements to en~ure 
the visibility at these croc.;sings should be 
made by Gram Panchayats of the area, but 
Gram Panchayats don't have adequate funds 
and hence they are unable to make these 
arrangements. There is a provision in 
the Northern Railway to mak~ these 
arrangements out of the Railway Risk 
Security Fund. While requesting for further 
augmenting tbis fund, I also demand that 
arrangements should be made from this fund 
at the railway crossings in our area also. 
For instance, Bhachbar Gram Panchayat in 
the Barmer District has deposited adequate 
amount for the purpose but one year has 
passed and no arrangements have been 
made so far. Similar risk is there at Gagaria, 
Baitu and Aati railway crossings and similar 
problems exist in various parts of Rajasthan 
and other parts of the c0untry. Some 
policy in this regard should be formulated 
and steps taken accordingly so that suffer
ings of the farmers are eliminated. 

Next,l would Jiketo welcome tbe new train 
service started from Barmer to Agra Fort 
but one difficulty, which we are experiencing 
in this regard, is that dleselisation of tbis 
train has been done from Agra Fort to 
Jodhpur but not further from Jodhpur upto 
Barmer with the result that the traIn cannot 
pick up speed. I demand that dieseJisation 
of this train should be done beyond Jodhpur 
also and it should be done on priority basis. 
If it is not dieselised in one portion, it 
amounts to neglect of that area and the 
interest of its people. Therefore, I want 
that its dieselisation should be done on 
priority basis. 

I would also Jike to draw the attention of 
the Railway Minister to the fact that Chctak 
Express, which runs between Delhi and 
Udaipur has not been dieselised so far 
in spite of repeated demands made in this 
regard. I want that this train should be 
dicaelised without any further delay. 

Most important point I want to make is 
tbat .11 the railway Jines in Rajasthan are 
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gauge line, so much so tbat there is no 
broad gauge line even in Jaipur. the capital 
of Rajasthan. A decision had been taken 
in 1977-7lS to convert Delhi-Ahmedabad 
railway line into broad gauge but the Plann
iog Commission bas not cleared it so far 
and no provision of funds has been made 
therefore. 1 request that funds should be 
made available and this line converted into 
broad gauge at the earliest 50 that our re
gion may get the benefit of broad gauge line. 

In the end, I would like to refer to our long
standmg demand for establishing a separate 
zone for Rajasthan's metre gauge line with 
its headquarters at Jodhpur so that the 
people of our region may also avail them
selves of all necessary amenities and facili
ties. With these words I support the 
demands for grants presented in the House. 

·SHRI R. ANNA NAMBI (Pollachi) : 
Mr. Chairman, Sir, I am very grateful to 
you for giving me this opportunity to say a 
few words on the Supplementary Demands 
for Grants of Railways on behalf of my 
party the AU India Anna D.M.K. While 
extending support to tbe Supplementary 
Demands I would like to highlight a few 
points for the favourable consideration of 
the hoo. Railway Minister. 

During British regime a survey was con
ducted for rail Jink between Chamarajanaga
ram and Satyamangalam. Even during 
those days it was realised that this line must 
be undertaken for opening up the backwa.rd 
areas in Karnataka and in Tamil Nadu. 
Somehow this survey report has not seen 
the light of the day even after 37 years of 
Independence. I would like to suggest that 
there should be a rail link. between 
Chamarajanagaram and Palani via Satya
mangalam; Darapuram and Tiruppur. This 
will meet the long-standing demand of the 
people of this area. It is really necessary 
for meeting the growing industrial needs of 
Tiruppur, wbich is known as Manchester of 
India with exports of hosiery goods to many 
countries abroad. It will open up the back
ward area in Palani. Palani is a religious 

centre of great reverence for the devotees of 
Lord Muruga. In fact, from all over the 
country, from North, East and West and the 
devotees of Muruga want to have the 
darshan of the deity at Palani. They are 
facing the handicap of rail connection to this 
place of devotion. Hence I demand that tbe 
railway line between Chamarajanagaram 
and PaJani must be taken up (or implemen
tation. 

I would take this opportunity to suggest 
that Dindigul-Olavakkod Metre Gauge 
track should be converted into Broad gauge. 
The hone friends who preceded me have 
referred to tbe problems of transhipment 
from metre gauge to broad gauge. Hence I 
demand that there should be even develop
ment of BO line throughout the country_ 
This will alone ensure quick and long lasting 
industrial development. 

Sir, I would refer to another Ie-nuine 
demand of the people of Coimbatore city. 
which is the next biggest in the State of 
Tamil Nadu, after Madras. Near 
Coimbatore we have the abode of Lord 
Muruga in Marudamalai. which is a place 
of sanctity for the devotees of Lord Muruga, 
who is worshipped as Kartikeya in Northern 
parts of the country. The devotees from all 
parts of tbe country visit this religious place. 
All of them feel unanimously that there 
should be a railway whinch in Marudamalai, 
as that available in Palani. The Railway 
Minister should look into this and do tho 
needful in order to meet the desire of lakhs 
and lakh'l devotees of Lord Muruga from all 
over the country. 

With these words I conclude my speech. 

[English] 

SHRI SAIFUDDIN CHOWDHURY 
(Katwa): I take this opportunity to draw 
the attention of the hone Railway Minister 
to a very serious matter. Only today I bad 
a Starred Question and in reply to that tbe 
bon. Minister stated that in the Eastern and 
North East Frontier Railways some casual 
workers and volunteers were taken in the 
last quarter of 1984 and they were retren-

-The speech was oriainally delivered in Tamil. 
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ched in January 1985. There are about 3 
Jakhs of casual walkers who are yet to be 
regularised al) over India. Despite tbat, 
these casual workers were taken. They 
were taken for what purpose? We 
have to see the timing of their 
employment. That was the time of tbe 
election campaign. All over West Bengal 
a propagand it was unleashed to the effect 
that if tbe youtb join a particular party then 
tbey will be given jobs. These employments 
were used for that purpose. (An Hon. 
Member : Have you got proof 1). I have 
got all proof. I will tell you what was done 
in West Bengal in tbose days. Much was 
told tban done. An atmosphere was created 
that everything is done ID favour of West 
Bengal. But it was not so. There was a 
statement which came later from the present 
Minister of Railways that no regionalism 
will be allowed in the Railways. Now, what 
prompted him to give that statement? In 
West Bengal, nothing worthwhile was done. 
The Metre and Circular Railway were 
things which were loog overdue. But an 
atmo.iphere had beeo created that much had 
been done. Tbis would only barm the 

. interest of tbat particular State and the 
interest of the youth. I want to k.now why 
the youth were thrown into this sort of 
humiliation. At first they were taken in and 
then tbey were retrenched and then again 
they were taken back after they squatted 
before the house of a Central Minister. 

Sir. there are lots of allegations of nepo
tism, corruption and malpractices regarding 
employment in the different workshops of 
the Railways in West Bengal. A movement 
was unleashed there to prevent such corrup
tions and irregular appointments in the 
Railways. 

I would like to know whether tbe Govern
ment has taken note of this thing and 
whether the bon. Minisrer wiJI institute an 
Inquiry to find out and see that jf Anything 
wrong is done that should be removed. I 
would also like to know from him whether 
all the vacant posts would be filled soon and 
expansion will take place in the Railways in 
this Region so tbat the on-Ioing projects 
are completed and more job opportunities 
are created. I want a cateaorical assurance 
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from tbe hoo. Minister tbat the interests of 
the youth will be protected and better 
functioning of the Railways will be 
ensured. 

DR. T. KALPANA DEVI (Warangal): 
Mr. Chairman t Sir, t.be only existing coach 
factory of the country at Perambur manu
factures about 720 coaches per year. But 
the country"s requirement of coaches is 
around 1200 to 1500 per annum Therefore. 
there is a need for setting up of another 
coach factory. Earlier a view was expressed 
that the second coach factory may be set up 
in Andhra Pradesh. The Andhra Pradesh 
Government also proposed for the setting 
up of a coach factory at Kazipet in the 
South Central Railway region in Waranga) 
District. In this connection, I would like to 
bring to the notice of tbe Government that 
in the light of the proposal for setting up of 
a second coach factory in Andbra Pradesh, 
a survey was conducted for the site selection 
12 yeats ago. But unfortunately. it has not 
materialised so far. It is unfortunate that 
the Union Government has not been able to 
take decision in this regard even after J 2 
years. Warangal is one of the big districts 
of Andhra Pradesh and practically there is 
no industry at all. Even though it happens 
to be one of the big districts in Andhra 
Pradesh, the most distressing feature is that 
there is not even an industry which the peo
ple of that area can boast oi. It may not be 
out of place if I mention that all natural 
resources arc available for industrial deve
lopment io that area. The problem of 
unemployment is a burning question in that 
district. I would therefore request tbe han. 
Minister to look ioto tbis matter and do 
justice to tbe Warangal District and to the 
~ple of that area. I would request the 
Central Government kindly to consider sett
iog up of tbe project which will go a long 
way in solving the unempJoyment problem 
as also contributing to the development of 
tbe nation as a whole. I request the han. 
Prime Minister to bless the unemployed 
youth and the weaker section of Waranaal 
District. 

[Trans/atton I 
SHRI RAMASHRA Y PRASAD SINGH 

(labanabad): Mr. Speaker, Sir, tbroup 
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you, I want to draw the attention of the hone 
Minister towards the supplementary 
demands for grants presented by him. 

First of all I would like to submit thal 
India is a federal country and sbe can develop 
if there is development in every State. Every 
State sbould get its share in the national 
savings, then only there can be all roun.d 
development of a State. My State Bibar IS 

backward in every respect. It has tbe largest 
number of deaf, dumb and blind 
people. It is far bebind in regard to rail
way lines also. Since the Centre earns com
paratively higher revenu~ from Bihar, it 
should pay more attention to it. If proper 
economic development of a State does not 
take place, the anti social elements can take 
advantage of this and create instability It 
becomes tbe sole responsibility of the party 
in power to ensure proper economic develop
ment of every State. 

Gaya district in Bihar is a place of inter
national importance. Tourists from borne 
and abroad come here, but the passengers 
face considerable dIfficulty due to non-exis
tence of double railway line there. As there 
is no road route: for it, people cannot travel 

by bus. In this connection I bad met the for
mer Railway Mmister, Shri Kedar Pandey. 
He had said that it was a very important 
matter and he would consider it, but no 
attention has been paid to it so far. 

I request the Railway Minister to convert 
Gaya- Patna single line into double line for 
the benefit of passengers and ill the interest 
of the development of Bihar. 

[English] 

SURI N.P. JHANSI LAKSHMI 
(Cbittoor) : Sir, I request the han. Railway 
Minister to take immediate action to start 
the construction work on Katt>adi to Tiru
pati broad gauge line, which is a backward 
area. It would belp the rural employment. 

Further, I want sufficient allotment of 
funds to speed up the work of wagon work .. 
shop at Ranigunta, and 7S per cent of the 
jobs must be aiven to the local people. 

Then, all express trains passing through 
Kuppam, must stop at Kuppam for ten 
minutes. 

I al~o want the hon. Minister to aive free 
paS50es to children under :is years of age for 
educational tours. 

Lastly t more wagons should be allotted to 
Cbittoor for transport of jaggery. 

I am thankful to you, Sir, for giving me 
this opportunity. 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : Mr Chairman, Sit, I 
am tbankful to the bon. Members who have 
taken part in the debate, made their points 
aod offered their valuable suggestions. I 
have taken careful note of tbem. I would 
like to assure the hon. Members tbat it will 
be my endeavour to improve the services 
rendered by the Railways. both in the traffic 
of goods and Passengers. About the func
tioning of the Railways, I may add that in 
tbe basis of provisional data received, the 
freight loaded during tbe year upto Decem
ber 1984 bas been more than the previous 
year. Since the Railways had tbe capacity. 
tbe traffic would have beeD even more if tbe 
traffic from the core sector- iron ore for 
export, coal and traffic to and from steel 
plants- had come up as per the Plan projec
tions. The earnicgs during tbe }ear have 
also been correspondingly more. 

Some steps were taken to improve tbe 
freight services further with consequent 
Improvement in earnings. e.g., fast freight 
liners called "Speed LinksU have been intro
duced between the metropolitan cities of 
Delhi. Bombay. Calcutta and Madras on 
certain nominated days. These trains run 
practically through and are more or less 
like long distance express trains. Delivery 
of consignment carried by theose is guaran
teed as per a set time schedule failing which 
a refund of a part of the freight charged is 
liven. 

As part of our efforts to improve freight 
services, container services are being aug
mented. Inland container depots have 
already been established at Coimbator,\ 
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Banga)ore, Delhi. Guntur and Anaparati. A 
depot at Gauhati to get the tea traffic is 
being established. 

In order to attract high-rated commodjtjes 
to rail, special concessional station-to
station rates are being offered as also train
loa d concessions. 

The need of passengers has also been fully 
kept in view. Paucity of resources due to 
which we are not able to provide adequate 
number of pa~enger coache~ has been 
hampering our efiorts to provide more and 
better services. Notwithstanding shortages 
of coaches, passenger services contlDue to 
be augmented b)' better coach utilisation 
and deployment. Within the available 
resources, efforts to improve passenger ser
vices will continue. 

Punctuality in running of trains is engag
ing serious attention. Monitoring of import· 
ant mail and express traiDs at the level of 
the RaHway Board and the General Mana
gers of the Zona) Railways has been intensi
fied. Very soon, cur Minister of State for 
Railways will also monitor the punctuality. 
Efforts in thl4i area, are. however, seriously 
handicapped by the activities of the anti
social elements who not only indulge in 
pulling of alarm chain without any valid 
reason but even indulge in disconnection of 
hose-pipe. This is a disease-the disease of 
chain pulling-which is very chronic in 
Bihar and West Bengal, and we need the 
cooperation of these State Governments in 
this respect. 

Due to paucity of resources, replacement 
of assets had fallen seriously in arrears. As 
a result. the condition of our rolling stock 
is Dot as statisfactory as we would like it 
which causes inconvenience and delays etc. 
to the passengers. 

Track renewal has similarly fallen in arre
ars as a result of which speed restrictions 
have to be imposed which also adversely 
affect tbe punctuality. Likewise, tbe cons
traint ;n resources is seriously affecting tbe 
Railways· plans for expansion_ During 
tbe Sixth Plan. against the projected 
requirement. of &s. 11,800 ~orCi of tho 

Railways, the outlay to end of March 1985 
is only about Rs. 6,500 crores. I hope that 
jf more re-sources become available in the 
next year. it would enable the Railways to 
speed up important projects and take up OD 

a larger scale, renewals and replacements. 

In order to start certain urgent works 
which had to be taken up immediately to 
avail of the current working season. Rs. 91 
lakhs had to be withdrawn from the contin
gency fund. These works are in connection 
with augmentation of ime capacity to ensure 
uninterrupted commuDication to certain 
important regions ; to en3ure unmterrupted 
supply of coal to thermal power stations; 
to provide safety ID some places to rail and 
road traffic; and to augment day services 
of the railways. The supplementary demands 
for which I am now seeking the approval of 
this House is for recoupment of the amount 
drawn from the Contingency Fund of India. 

I am also seeking the regularisation of cer
tain excesses over grants which occurred j n 
1982- 83. Trese have been scrutinised b) tbe 
Public Accounts Committee and have been 
recommended for regularisat·on. At the 
same time, I would like to mention that 
measures to achieve a more efficient contra) 
over expenditure IS a contmuous process. I 
am g]ad that in the Railways, the excess 
over grants, which were as high as Rs. 247.29 
crores in 1980-81 came down to Rs. 88 62 
crores in 1981-82 and again to Rs.65.05 
crores in 1982·83. 

Sir, Mr. Reddy has some grudge against 
the Railways that nothing has been spent in 
Andbra. In spite of severe resource cons· 
traint, even in the current year we have 
given additional funds by Reappropriation 
to tbe Bibinagar-Nadikude new railway 
line in Andbra Pradesh. 

Shr: Paniarahi mentioned about ticketless 
travelling. I agree that ticket less travelling 
is there. But with the help of the State 
Governments. we are trying to check ticket
less travelling. Shri Panigrahi was also 
emphatic about the cleanliness of the Nita
chat Express. I think that many of the boo. 
members have raised tbis point about clean .. 
liocss. I do alrec with the bon. member tbat 
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cleanliness has to be improved. And we will 
improve it. 

Shri Saha mentioned about the regulari
sat ion of casuaf workers. Sir. casual workers 
are practical1y taken on job for some speci
fic purposes. Whenever that specific purpose 
is over, tbey have to be discharged. But in 
spite of tbat, we have abs':>rbed in 1981-82. 
23.500 casual workers; in 1982-83, 20,200 
casual workers and in 1983-84. 21,400 
workers bave been absorbed in the railways. 
Then Shri Saha mentioned about tbe Tamlu
Digba Railway line. Sir. it has not )et been 
cleared by the PJanning Commission. If the 
Planning Commission clears it, we can go 
ahead with it. Otherwise, it is difficult for 
us to constr uct this railway line. 

Shri Bairagi, the llon. member from 
Madhya Pradesh. mentioned about the 
amenities to the passengers. I do agree with 
him that the ameonities to the passengers are 
not as much as they should be and we will 
do our best to provide the maximum possi
ble amenities to the railway passengers. 
Then he pointed about crimes on the rail
ways and he mentioned that the Railway 
Protection Force has not been given any 
autbority and it has not been given any 
rights to catcb hold of tbe criminals. I 
agree. GRP is a State subject. So, witb tbe 
State Governments' help. we will try to 
check the crimes on the railways also. 
Regarding chain pu1ling I have already 
mentioned. Then he mentioned dbout some 
railway level crossing. He has mentioned 
particularly Bhaimsana. We will go into 
tbose aspects also and 1 will get those cases 
examined. 

Prof. Ranga mentioned about passenger 
amenities, about which I have already 
replied. He also mentioned about ODe 
stoppage for the Krishna Express. That will 
also be looked into. He mentioned about 
the Bibinagar-Nadikudu railway line. about 
which I have just replied. 

Shri Krishna Iyer pleaded for new rail
way lines. We arc doio. new railway lines 
wberever possible, or wherever they arc 
justified and viable. subject to availability of 
funds. 

Shri Girdhari Lal Dogra also mentioned 
about tbe maintenance of railways. Main
tenance of railways is not up to the mark, I 
agree. We will try to improve it. Mr Dogra 
also mentioned about doubling of Sonepat
Ambala and Jalandbar-Jammu Jines. We 
will look into that also. 

Sbri Kabuli pJeaded for tbe railway link 
witb tbe valJey ~ and spoke about corruption 
in Railways. Sbri Baitha had rightly pointed 
out tbat Mr. Kabuli's Government had said 
that tbey did not require a railway ; but 
sti1l we do not say 'No'. We will get tbe 
case examined. 

SHRI ABDUL RASHID KABULI: 
This time Shri Shah's Government, support
ed by your party, wants it ... 

SHRI BANSI LAL 1 Shri Amar Roypra
dban mentioned that we were ignoring the 
North-East Frontier Railway. It is not so. 
We have undertaken a lot of projects there, 
which are going on 

Shri Ram Bbagat Pa~wan spoke about 
Darbhaoga-Samastipur hne and about 
punctuality of trains. About punctuality of 
trains, I have already spoken. and regarding 
tbe other small matters raised by the hon. 
Member, we will get them looked into. 

SHRI AMAR ROYPRADHAN: Mr 
Chairman, Sir. with your permission, may I 
ask a question ? 

MR. CHAIRMAN: Sufficient time 
has already been given to every hone 
Member. You have raised your point. 
and the hon. Minister will consider it. 
(Interruptions) 

SHRI BANSI LAL : Sir, with these 
words, I request tbe House to vote the 
Demands for ExcelS Grants (Railways) for 
1982-83, and the Supplementary Demand 
for Grant (Railways) for 1984-85. 

MR. CHAIRMAN : I shall DOW put the 
Domaods for &~ Orauts (Railways) for 
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1982-83 to the vote of the House. The 
question is : 

"That tbe respective exce~s sums not ex
ceeding tbe amounts sbown in the tbird 
column of the Order paper be granted 
to the President out of the Conso
lidated Fund of India to make good the 
excess on the respective grants during 
tbe year ended 31st day of March, 1983, 
in respect of the fonowing demands 
entered in the second column thereof: 

Demand Nos. 4, S, 6, 10, 13 and 15. os 

The Motion wa.r adapted. 

MR. CHAIRMAN: Now we go to the 
Supplementary Demand for Grant (Rail
ways) for 1984·85. Three Cut Motions bave 
been moved to the Supplementary Demand 
by Sbri Saifuddin Choudbury and Sbri Ajit 
Kumar Saba. I shall put them together to 
tbe vote of tbe House. 

Cut Molions Nos. 2, 3 and 4 were pur 
and negatived 

MR. CHAIRMAN: I shaIJ now put tbe 
Supplementary Demand for Grant (Rail· 
ways) for 1984-85 to the vote of the House. 
The question is : 

·'That the respective supplementary sums 
Dot exceeding the amounts shown in the 
third column of the Order Paper be 
granted to tbe President out of the 
Consolidated Fund of India to defray 
the charges that will come in course of 
payment during the year ending 31st 
day of March, 1985 ; in re~pect of the 
foJJowiog demand entered in the second 
column thereof : 

Demand No. 16." 

The Motion was adopted. 

16.00 brl. 

APPROPRIATION (RAILWAYS) 
BILL· 1985 

(English] 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : I beg to move for 
leave to introduce a Bill to provide for tbe 
authorisation of appropriation of moneys 
out of tbe Consolidared Fund of India to 
meet the amounts spent on certain services 
for the purposes of Railways during the 
financial year ended on the 31 st day of 
Marcb, 1983 in excess of the amounts arant· 
ed for tbose services and for tbat year. 

MR. CHAIRMAN: The question is : 

"Tbat leave be granted to introduc e a 
Bm to provide for the authorisation of 
appropriation of moneys out of the 
Consolidated Fund of India to meet 
the amounts spent on certain services 
for the purposes of Railways during tbe 
financial year ended on tbe 3ht day of 
March, 1983. in excess of the amounts 
granted for those services and for that 
year." 

The Motion was adopud. 

SHRI BANSI LAL : I introduce·· the Bill. 

I bea to move·· : 

"That the Bill to provide for tbe authori
sation of appropriation of moneys out 
of tbe Consolidated Fund of India to 
meet the amounts spent on certain ser
vices for the purposes of Railways 
during tbe financial year ended on the 
31st day of MarCh, 1983 in excess of the 
amounts granted for those services and 
for tbat year, be takeD into considera
tion." 

MR. CHAIRMAN : The question is : 

'·That the Bill to provide for tbe authori
sation of appropriation of moneys out 
of the Consolidated Fund of India to 
meet the amounts .pent on certain 

·Published in Gazette of India Extraordinary Part 11 Section 2 dated 24.1.85. 
·-Introduced/moved with tho recommendation of tbe President. 


